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§actual Repor t of the joint Committee constituted by Hon’ble NGT
| 14.09.2022 in OA No.585/2022 (PB) in the matter of

yrder dated

B samayak Jain &Ors.Vs State of Madhya Pradesh

t1on"ble National Green Tribunal, Principal Bench, New Delhi was pleased to pass
an order on 14.09.2022 in the original application no. 585/2022 in the matter of

Samayak Jain & Ors.Vs State of Madhya Pradesh. The directions of the order are

as follows:

“The applicant has sent the present letter petition by email, which is treated and
registered as original application, complaining about serious damage 10
environment of River Narmada in Dindori (Madhya Pradesh). The applicant has
submitted that river Narmada which is the fifth largest river in India is biggest
source of water in the Madhya Pradesh and Gujarat. Right to clean water is

guaranteed under Article 21 of the Constitution of India and the State is under a
duty to prevent and control the water pollution. Funds worth crores of rupees have
and released but the authorities have failed to prevent discharge
in water in Narmada River. Prima facie, the allegations

questions relating to environment arising out of the

been sanctioned
of untreated sewage/dra

made in the application raise
implementation of the enactments specified in Schedule I to the National Green

Tribunal Act, 2010. In view of the allegations made in the application, we consider

it appropriate that a Joint Committee be constituted to verify the factual position. a

we constitute a Joint Committee comprising of representative of

MoEF & CC, Principal Secretary, Department of Urban Development, State
Chairman, Narmada Valley Development

of Madhya Pradesh, Vice

Authority, Bhopal, Government of Madhya Pradesh, CPCB, Collector

Dindori, State PCB and Executive Officer, Municipal Council, Dindori and

direct the same to meet within two weeks, undertake visits to the site, look into
applicant and representatives of

Accordingly,

the grievances of the applicant, associate the
the concerned project proponents including Executive Officer, Municipal
Council, Dindori, verify the factual position and submit its

report within one




¢
month by comail at judiclal-ngtia gov.in preferably in the form of s.earch;:_‘
PDE OCR Supported PDF and not in the form of Image PDF. The State Pl
will be the nodal agency for coordination and compliance.

Copy of the order 1s enclosed at Annexure 1.
members

In comphance of the Hon'ble NGT order, the following committee
g the factual

have been nominated for conducting the field visit and submittin

report by the departments concerned:

I. Mr. Ajay Yadav, IFS, Member (Environment & Forest).
resentative of Narmada Valley Development Authority, Bhopal)
n Development

(Rep
Mr. Deepak Ratnavat, Engineer In Chief, M.P Urba
of Urban

3
Company Limited, Bhopal.(Representative of Dept.

'E', MOEF&CC, Bhopal

Development M.P)
e, MOEF&CC,

3. Dr. H.V.C. Chary Guntupalli, Scientist
(M.P). (Representative of Integrated Regional Offic

CPCB, Bhopal

Bhopal)
4. Dr. Yogendra Kumar Saxena, Scientist 'C'
(M.P).(Representative of Regional Directorate, CPCB, Bhopal)
SDM, Dindori, Dist.-Dindori, MP.

5. Mr. Balveer Raman,
(Representative of the District Magistrate, Distt.-Dindori)

Mr. SatendraSalvar, CMO, Nagar Parishad Dindori, Distt.-Dindori

(M.P)
Mr. Sanjeev Kumar Mehra, RO, MPPCB, Regional Office, Shahdol,

MP.(Representative of MPPCB)

Copies of the nomination letters are enclosed at Annexure 2.
The team comprised of all 7 seven members had inspected the site on

November 17, 2022. Copy of the attendance sheet of joint inspection team 1S
enclosed as Annexure 3. Photographs related to joint inspection by committee
are also enclosed as Annexure 4. Applicant along with local MLA Shri Omkar

Singh Markam was pre'sent during time of inspection. Chairman, Nagar Parishad

o _._ S P AT S Y R A . Nl B S N R R, R I M O T A e SR R M SRR T L IR, T U S S el :
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month by e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Supported PDF and not in the form of Image PDF. The State PCB
will be the nodal agency for coordination and compliance.

Copy of the order is enclosed at Annexure 1.
In compliance of the Hon’ble NGT order, the following committee members

have been nominated for conducting the field visit and submitting the factual

report by the departments concerned:

1. Mr. Ajay Yadav, IFS, Member (Environment & Forest).
(Representative of Narmada Valley Development Authority, Bhopal)

2. Mr. Deepak Ratnavat, Engineer In Chief, M.P Urban Development
Company Limited, Bhopal.(Representative of Dept. of Urban

Development M.P)
3. Dr. H.V.C. Chary Guntupalli, Scientist 'E', MOEF&CC, Bhopal

(M.P). (Representative of Integrated Regional Office, MOEF&CC,

Bhopal)
4. Dr. Yogendra Kumar Saxena, Scientist 'C' CPCB, Bhopal

(M.P).(Representative of Regional Directorate, CPCB, Bhopal)
5. Mr. Balveer Raman, SDM, Dindori, Dist.-Dindori, MP.

(Representative of the District Magistrate, Distt.-Dindori)
6. Mr. SatendraSalvar, CMO, Nagar Parishad Dindori, Distt.-Dindori

(M.P)
7. Mr. Sanjeev Kumar Mehra, RO, MPPCB, Regional Office, Shahdol,

MP.(Representative of MPPCB)

Copies of the nomination letters are enclosed at Annexure 2.

The team comprised of all 7 seven members had inspected the site on
November 17, 2022. Copy of the attendance sheet of joint inspection team is
enclosed as Annexure 3. Photographs related to joint inspection by committee

are also enclosed as Annexure 4. Applicant along with local MLA Shri Omkar

Singh Markam was présent during time of inspection. Chairman, Nagar Parishad




ShrimatiSuneeta Saras and Parshad, Ritesh Jain were also present during
inspection.

A. Geographical Situationof District Dindori

Dindori district is situated at the eastern part of Madhya Pradesh and
touching Chhattisgarh state. Dindori district is surrounded by Shahdol on east
side, Mandla on west side, Umaria on north side and Bilaspur district of
Chhatisgarh state on south side. The district Dindori falls under Jabalpur
Division. Dindori is accessible through major road only. It is about 144 km.

form Jabalpur on SH21, about 104 km. from Mandla and about 88 km. from

holy pilgrim place Amarkantak. The pious river Narmada passes through the
district.

Dindori district is divided in to seven revenue blocks namely Dindori,

Shahpura, Mehandwani, Amarpur, Bajag, Karanjiya & Samnapur and 2
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Tehsil. As per census of 2011, District is predominantly rural with only 4.6

percent urban population residing in towns.

North

District Dindori
Blockwise

Shahpura

District Sahdol

| Mehadwani '_

District Mandia b & __ * / Karanjiya

District Bilaspur |

The total geographical area of the district is about 6128 sq km. Dindori

district has very rich natural resources however; these are not fully utilized

due to a lack of basic infrastructure and low literacy rate. The economy

depends largely on agriculture and forest produce; about 37.32% of the

district's area is covered by Sal forest. Some of the common forest includes

Mahlon Patta, Tendu Patta and Char, these are collected every year. River

Narmada flows through the district. While the economy of district is based

largely upon agriculture, about 1,569 hectares of land is under irrigation.

Modern agricultural techniques are rarely practised, with the majority of the




farmers still relying on traditional methods of forming. The main crops in the
district include Maize, Rice, Kutki and Oil seed Ram tilla.
B. About the Nagar Parishad Dindori:-

Dindori is a Nagar Parishad in district of Dindori, Madhya Pradesh. From
point of view of smooth administration, the Dindori Nagar Parishad is
divided into 15 wards. The Dindori Nagar Parishad has population of 21,323
of which 10,864 are males while 10,459 are females as per report released by
latest Census India 2011.Dindori Nagar Parishad has total administration over
4,907 houses to which it supplies basic amenities like water and sewerage. It
is also authorized to build roads within Nagar Parishad limits and impose

taxes coming under its jurisdiction.

C. Overview of Site:-
The Narmada River, also called the Revais the 5th longest river and

overall longest west-flowing River in India. It is also the largest flowing river
in the state of Madhya Pradesh. The Narmada River rises from the Amar
kantak Plateau in Anuppur District Madhya Pradesh and flows westwards
over a length of 1,312 km before draining through the Gulf of Khambh at
into the Arabian Sea, 30 km west of Bharuch city of Gujarat. It flows
1,077 km through the states of Madhya Pradesh and 74 km in Maharashtra
and also make the border between Maharashtra and Gujarat, and also travel
about 161 Km in Gujrat state. Dindori Nagar Parishad is a small town
situated along River Narmada in Dindori District of M.P. Dindori is a tribal
district, mainly Gond, Baiga & Kol tribes resides along the river Narmada,

which are critical for the conservation of River, Hill, Land & Forest. Waste

water is discharged into river Narmada broadly and mainly through 5 Nallas
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(Sanbara Nalla, Shamshanghat Nalla, Ward No. 7-8 Nalla, Ward No.3 Nalla
&Awadhiya Nalla).

D. Existing Water Supply Detail

-~

EXISTING WATER SUPPLY MAr

Currently total of about 1.6 MLD water is supplied in Dindori. The
on losses

average water supply in Dindori after all transmission and distributi

is around 1.36MLD. Ward No. 11, 12, 13, 14 and 15 of Old Dindori mainly

depend on Hand pumps and during summers when the water level goes

supplied to these wards by Water tankers of Nagar Parishad.

down, water 18
town has 21 hand pumps and 5 tube wells for both

As ground water sources,
drinking and non drinking purposes located at various places.




A total of about 24 km. length of piped water supply is installed in
Dindori which covers around 38% HHs of whole town. 0.2 MLD of water 1s ‘
supplied directly from tube wells and 12 lacs liters from the Over Head Tank , |
(OTH) which is filled by treated water supplied through W

ater treatment
plant (WTP) located near the banks of River Narmada.

E. Site Observations of the Joint Committee w.r.t. issues raised by the
applicant:-

Issue 1:

Legal proceedings against State of Madhya Pradesh and the local authorities, who

release sewage into Narmada for causing severe pollution and failing to stop the
release of untreated sewage into the river.

And

Issue 2:

To direct the authority to stop pollution of the river to avoid health hazards in
Dindori and Discharge of untreated effluent of domestic sewage and solid waste in
the river should be restrained permanently.

Observations of the Joint Committee:

Pollution of River Narmada due to sewage with in Dindori city limits:

Domestic Waste water generated from Nagar Parishad Dindori is being
discharged into River Narmada broadly through 5 major Nalla's namely Sanbara
Nalla, Shamshanghat Nalla, Ward No. 7-8 Nalla, Ward No.3 Nalla & Awadhiya
Nalla at different locations along the river bank within the Dindori city limits.
The major source of sewage is from domestic and commercial areas within the
town. The overflow of septic tanks together with the grey water is being

disposed of in open drains. Currently, all the sewage generated in the town is
m

lmuﬂmwzmmmmmmmummmmmMMI Page 7
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flowing through the open drains and joining river Narmada. Water quality
analysis reports from April 2021 to March 2022 of above mentioned nallas 1s
hereby enclosed as Annexure 5. Water quality of Narmada river in Dindori
mostly comes under category A as per river classification done by CPCB, based

upon:-

Water Quality Criteria For Surface Water ISI: 2296-1982 J
| Sr. Characteristics | Requirement] A B C D E
No (Acceptable
Limit)
1 pH 6.5-8.5 6.5-8.5| 6.5-8.5| 6.5-8.5| 6.5-8.5 - J
2 Dissolved 07 6 5 3 4 -
Oxygen (mg/l) }
3 Biologica 510 i T G B s |
Oxygen
Demand (mg/1) ’
4 Chemical 30-50 - - . . s
Oxygen
Demand !
5 T. Coliform 200-500 50 500 | 5000 - |

Representative of MPPCB informed the joint committee that no water
polluting industries were allowed to operate in the Dindori district,
particularly in the catchment area of river Narmada within the Dindori city

limits. Therefore, the pollution from industrial sources in river Narmada is

not anticipated and the Joint committee took cognizance of the same.
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River Narmad:

Drainage System: Dindori

Steps taken by the District Administration to control river pollution
due to sewage:

For construction of Sewage Treatment Plant in Nagar Parishad Dindori,
M.P Urban Development Company had called tender which was allotted
to M/s Chandra Construction Company, Raipur on 30/12/2017
(Annexure 6). Project Management Consultant was also employed by
MPUDC for verification of work quality. Initial 24 month period given to
the contractor for construction of STP has expired on January 2020, again
new time limit issued for construction work upto December 2021. Due to
very slow rate of construction work, letters were also issued to the
contractor by MPUDC from time to time and notice to termination of
work also issued by MPUDC vide letter no. 7112/MPUDC/PMU dated

ﬁ
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10.08.2021. But since no real progress of construction work done by the

contractor, work order of M/s Chandra Construction Company, Raipur
was terminated by M.P Urban Development Company limited, Bhopal

vide letter no. 506 dated 19/01/2022 (Anﬁexure 7). Office of MPUDCL,
PIU, Jabalpur vide letter no. 876/MPUDCL/2021 dated 20/12/2021 has
also reported about status of STP construction, progress achieved along

with reasons of delay to MPPC B, Shahdol in response of vidhan Sabha

Dhayana Akarshan Suchana. Copy of letter is enclosed as Annexure 8.

During the period 2020 and 2021, civil construction activities are

hampered due to frequent curfew & lock downs imposed by District

administration due to carona pandemic. This has also been reason for

delay in completion of construction work of STP. Subsequently new

tendering process was again initiated by MPUDCL and Letter of

Acceptance of contract for balance work STP Dindori is issued to M/s

JM Ramani & Co., Surat, Gujarat dated 31.05.2022. Letter of

Acceptance is enclosed as Annexure 9.

It is also pertinent to mention that, Chief Secretary of Government of
Madhya Pradesh appeared before the Hon'ble NGT in OA 606/2018 and
filed the reply on behalf of Government of Madhya Pradesh. Hon'ble
NGT in OA 606/2018 order dated 10.11.2022 has not levied
compensation upon the state of MP but has instructed that the State will
be bound by this allocation of funds and must make meaningful progress
in the matter in next six months. Copy of relevant pages of NGT order
dated 10.11.2022 is enclosed as Annexure 10.

Construction work of STP is started by new contractor M/s IM

Ramani & Co., Surat, Gujrat. At the time of site visit by the Joint

[Hon’ble NGT QA No.585/2022 (PB) in the matter of Samavak Jain &1V Stute of Madhva Pradesh] Page 10
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s noted that construction work of treated sump 18

[PS-1 & IPS-2 is in progress.
1528 meter length

Committee, it wa

done, construction work of SBR wall,

is also in progress and about
done. Out of 6542 HSC 325 house
and project

Pipe line laying work

of pipe line laying work 13

connection work is done. Executive summary, layout plan

cost details of project is enclosed as Annexure 11.

Details of Statutory Permission for STP

Site Khasra| NOC of ULB | CTE Applied | CTE Granted

41/1 10.05.2019 03.07.2019

Copy of permission from ULB Dindori is enclosed as Annexure 12 &

Consent to Establish from MPPCB is enclosed as Annexure 13.

Issue 3:

Use of polly carry b
vicinity of the river should be banned.

ags and plastic materials within 100 meters in the

Observations of the Joint Committee:
During the site visit by the Joint Committee, it was observed that

plastic bags/plastic materials/polyethene carry bags were found lying
at several places along the river bank. Various Public awareness
activities are also carried out by MPPCB, Shahdol in Dindori town
from time to time to discourage the use of polythene, pamphlets and
cotton carry bags are distributed among the public and shopkeepers.
Polythene seizing activity is also carried out from time to time by
Nagar Perished Dindori in presence of MPPCB, Shahdol to discourage
use of polythene. Details of Public awareness program run by regional

sing poster, banner, &

15




through announcement in different public gatherings like Murti

visarjan, Public hearing are given below. As per Plastic Waste

Management Rules 2016, duty of prohibition on sale, storage and use

of banned plastic material is entrusted with local administration where

as prohibition of manufacturing of banned plastic is entrusted on

MPPCB. In Dindori, no unit engaged in manufacturing of banned

plastic item is functional in Dindori district and nearby Shahdol

division also.
It was noted that various Public awareness activities are carried out by

Nagar Parishad Dindori, from time to time to discourage use of

polythene carry bags and single use plastic.

S. No. | Subject Date

1 Public awareness program on Single Use Plastic through | 19.09.2021 -
pamplet& poster during Murti Visarjan 20.09.2021

2 Inspection & fine imposition 21.10.2022

3 Public Awareness Program during Diwali 28.10.2021 -

11.11.2021

4 Public awarcness program on SUP through pamplet& | 17.06.2022
poster during during Public Hearing in Baghrauli village

5 Environ|ﬁ'é_r;l"b-lil-J'iTc__awareness program 03.06.2022

6 Inspection & fine imposition 04.07.2022

7 Public awarcness program to discourage Single Use | 31.08.2022
Plastic through pamplet& poster during Murti Visarjan

8 Public awarcness program to discourage Single Use | 09.09.2022

Plastic through pamplet& poster during Murti Visarjan 1

Press note is published by Nagar Parishad Dindori regarding ban on
polythene carry bags and single use plastic, copy of which is enclosed

as Annexure 16, Polythene seizing activity is also carried out from

time to time by Nagar Parishad Dindori and spot fine are also levied.

16




Details of fine levied by ULB Dindori in vear 2022 & copy of some of

the receipts are enclosed as Annexure 17.

Further, letters were issued by MPPCB to Nagar Parishad Dindori

- regarding action taken against activities related to use, storage and sale

of banned plastic items and raid/seizure done by them w.r.t. ban of single

use plastic, the details of such correspondences made by MPPCB are as

follows:-

Sr. Subject | Letter No. | Date !

No.

| To follow NGT case no 81/2017 order of ban | 999 20.03.2020 ]
on Single Use Plastic having thickness
<50micron I

2 To organize public awareness campaign | 1038 | 28.03.2020
regarding stopping the use of Single Use !
Plastic

3 Reg. Ban on using Single Use Plastic 2798 08.09.2020

4 Reg. compliance of Plastic ~ Waste | 3557 20.11.2020
Management Rules 2016

5 Reg. compliance of Plastic ~ Waste | 4053 28.12.2020
Management Rules 2016

.6 Reg. submission of yearly Plastic Waste | 2082 16.06.2021
Generation Report

7 For providing information on the action taken | 2673 02.08.2021
by ULB on banning of SUP

8 Reg. ban on Single Use Plastic 5221 28.02.2022

9 To close farms/institution which are using/ | 170 11.04.2022
stocking single use plastic _

10 For informing about the decision taken in | 216 11.04.2022
meeting on 04.04.2022 for eliminating SUP

11 To provide yearly information of plastic | 510 10.05.2022
waste generation

12 To provide yearly information of plastic | 752 31.05.2022 |
waste management in form 5

13 Reg. registration on CPCB website for | 765 01.06.2022
Grievance app related with single use plastic
& extended producer responsibility

14 To Provide yearly information of plastic | 1091 23.06.2022 |
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Waste management in form 5

Regarding ban on single use plastic 1448 11.07.2022
Regarding ban on single use plastic 1450 11.07.2022
For providing information on the action taken | 1538 19.07.2022
by ULB regarding ban of SUP
Reg. compliance of plastic® waste | 2315 26.09.2022
management rules 2016
For organizing awareness program on ban of | 2713 20.10.2022
| single use plastic

L20 \ Regarding ban of single use plastic 2809 31.10.2022

Further, it was noted that MPPCB has not issued any permission to

plastic manufacturing unit; hence there is no Plastic manufacturing unit

operational in District Dindori.

Issue 4:

Forest Department should make sure that there is no cutting of trees on

the river banks.

Observations of the Joint Committee:

Natural plantations were seen along the river bank during

the joint

inspection. No tree cutting activities were observed during inspection

and also no evidence of tree cuttings could be shown by the applicant

during the joint site visit.

Issue 5:

The Municipal Corporations of town constituted along with river

Narmada should carry out on exercise with regard to encroachments

and unauthorized and no such new permissions for constructions along

the riverbank should be granted.

(Hon’ble NGT OA No,S88/2022 (PB) in the matter of Samayak Juin &U: Y3 s

adhva Pradesh
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Observations of the Joint Committee:

During the field visit by the Joint Committee, illegal encroachments
were observed at several places near bank of river Narmada within
municipal limits. It was noted that lettets have been issued by Nagar
Parishad Dindori to illegal inhabitants to remove encroachment &
unauthorized constructions. Copy of the letters is enclosed as

Annexure 18.

Issue 6:
The Respondents be directed, in view of the ground water levels to
submit a comprehensive scheme for water management in the Narmada

Valley both of surface water in the streams as well as underground

water
Observations of the Joint Committee:
Water management in the Narmada valley is very broad subject. It is

not local & site specific matter. Related to policy matter. No project of

NVDA is presently sanctioned specially for this area.

Issue 7:
No illegal mining of sand and other mineral be permitted from the river

bed.

Observations of the Joint Committee:

During Joint Inspection, the joint committee opined that illegal mining
comes under the jurisdiction of mining department & police

administration. It was noted that mining Department Dindori is

periodically checking illegal mining activities along'Narmada River.

in &Ors.Vs State of Madhva Pradesi | Page 15
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bove information is
| record. As per

Permission

since 01.01.2021 1s enclosed as Annexure 19. A
provided by mining office, dindori as per their officia
the rcpresentative of MPPCB,

the details furnished by
not issued by MPPCB to any mine in

(CTO) for sand mining 18
Narmada River within Dindori district.
Issue 8:

No fishing by illegal means be permitte
electrocution etc.

d including by us¢ of chemicals,

Observations of the Joint Committee:

During Joint Inspection, illegal fishing activities are not seen and no

gress could be shown

specific location where such activities are in pro

by the applicant / complainant at the time of site visit.

Issue 9:

Proper arrangement for cremation along the river bank of the river

Narmada at safe distances must be ensured.

Observations of the Joint Committee:
Nagar Parished Dindori after completing tender process had issued
work order dated 20.10.2020 to contractor M/s Amber Enterprises,
Dindori for construction work of crematorium in ward no. 10, Dindor1,
which is situated on the bank of River Narmada. Cost of construction
work is about 71.10 Lakhs. Letter is again issued by ULB to the
contractor for starting construction work in crematorium on dated

30.06.2022. Copy of aforementioned letter's are enclosed as

Annexure 20.

20




Issue 10:

The MPPCB be directed to monitor and submit action taken reports as

well as analysis reports of the water quality in the river Narmada.

Observations of the Joint Committee:

As per the records furnished before the Joint Committee, it was noted
that monthly water sampling of River Narmada near Nagar Parishad
Dindori is done by MPPCB, Shahdol. Water analysis report shows that
the water quality parameters are usually normal. Water quality analysis
report of River Narmada at U/s & D/s of Dindori town for April 2021
to March 2022 is enclosed as Annexure 21. Water quality of river
Narmada is found to be Normal as per the categorization laid down by
CPCB. No consent is given by MPPCB Shahdol for establishment of
water polluting industry along river Narmada in Dindori District. M.P
Urban Development Company has also started construction of Sewage
Treatment Plant of 3.8 MLD capacity for treatment of waste water.
Permanent display board for spreading public awareness regarding
conservation of river Narmada are also established at various important

public places within Dindori town.

Real Time Water Quality Monitoring station is also established in river
Narmada near Dindori Town, through which water pollution level in
Narmada river is being monitored continuously. This will also enable
to keep regular vigil of Narmada river water quality during any
religious programs, Fair etc. M/s Axis Nano Technologies Pvt. Ltd.,
Noida has supplied/installed RTWQMS in Dindori city on river

Narmada costing about Rs. 31 27 Lakhs. Details of water quality
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analysis report of Month September & October are attached as
Annexure 22. As per instruction of Joint Committee, water samples of
Narmada river at the upstream and downstream locations of Dindori
city limits were collected by Regional Office, MPPCB Shahdol in
presence of Joint Committee and copy of the test reports of the water
quality are enclosed as Annexure-23. Perusal of the water quality

reports reveal that the Narmada river is meeting Class A standards.

Issue 11:

Proper steps be taken by the Narmada Valley Development Authority
(NVDA), the EPCO and SEIAA for protection of the river Narmada
which is a sacred river to all for its conservation and keep it
environmentally clean.

Observations of the Joint Committee:

The issue raised by the complainant pertains to the Conservation of
Narmada River. It was informed by the representative of NVDA that
no proposal is currently pending with the department in this respect.
Further, the joint committee also noted that the role of SEIAA is
restricted to grant of environment clearances to sand mining projects
on Narmada River falling under its purview, wherein conditions are

being stipulated to ensure compliance of environmental norms.

Issue 12 :

The Urban Administration & Development Department should take
stringent action and steps for controlling and preventing solid waste
going into the river Narmada. '




Observations of the Joint Committee:

During Joint Commitee VISiL, sobd waste management practices are

not found appropriate as per SWM Rules 2016. During the MSPeCtion,
the joint committee observed that municipal solid waste was seen lywg
at several places along the Narmada river bank, which may be
attributed to improper management of sobd waste within the Dindori
city limits. Waste Scgregation 1s not being done properly and no
effective and proper facility is developed by ULB for processing of
solid waste Solid waste is merely found dumped at the dumpsite and
smoke due 10 buming of solid waste observed in several porions
within dump site. Although some efforts have also been done by Nagar
Parishad Dindon regarding solid waste management. Awareness
programs have been done by ULB from time 10 ume regarding waste
segregation and management. Details of awareness programs done in
year 2022 along with some photographs arc enclosed as Annexure 14
Press note 1s also published by ULB regarding spot fines w.rt solid
waste management, copy of which 1s enclosed as Aanexure 15

Steps taken by MPPCB, Shahdol to ensure control of pollution in
River Narmada.

© Letter's 1ssued by MPPCB to Nagar Panshad Dindori regarding STP are as
follows:-

"Sr. No. | Subject Letter No. & Date |

| Regarding consent under Water ax Acts and treatment of | 1949, 28102014 |
,domcsm waste waler ' |

L)

1

|

L

| 2
|

!

t

E Regarding proper management of solid waste and to ban | 1415, 09/112016 b
frbumingo!“Me !

i 3

| Regarding discharge of untreated waste n Narmada River | 518, 05042018 |
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dated 28/08/2019

Reg. compliance of Hon'ble NGT order in OA 593/2017 | 3624, 08/11/2019

|
|

]
|

e et

Reg. installation of STP

12099, 22/07/2020 |

Show Cause Notice for imposition of penalty due fo | 297, 28/08/2020
violations of the directions of Hon'ble NGT and thf:!J

provisions of SWM Rules 2016.

Show Cause Notice for imposition of penalty due to ’ 63, 01/03/2021
violations of the directions of Hon'ble NGT and the |

provisions of SWM Rules 2016 U/s 5 of EPA 1986.

f

— 1

Regarding plantation

Ii 2796, 09/08/2021

Reg. completion of remaining construction work of STP [ 1110, 27/06/2022

prevention) act 1974

Directions under 33 A of water (pollution & control of | 3341, 07/09/2022

prevention) act 1974

Directions under 33 A of water (pollution & control of

2205, 16/09/2022

L_____'—‘l‘—-———————__.___|\_

& In compliance of Hon'ble NGT order in OA 606/2018 dated 14/12/2020,

proposal for levying Environmental Compensation on Nagar Parishad

Dindori is submitted to MPPCB Head Office, Bhopal. Details of which are

as per table below:-

Sr. | Period Environmental Letter no. & date
No. Compensation

Amount (Rs.)
1 01/04/20 to 31/07/2020 68 Lakhs 2426, 13/08/2020
2 01/07/20 to 31/12/2020 102 Lakhs 139, 08/01/2021
3 01/01/21 to 30/06/2021 102 Lakhs 2513, 22/07/2021
4 01/07/2021 to 31/12/2021 | 162 Lakhs 4956, 04/02/2022
5 01/01/22 to 30/06/2022 162 Lakhs ‘ 2362, 30/09/2022 '

[Hon’ble NGT OA No.585/2022 (PB) in the mi amayak Jain &Ors.Vs Statc ;;[M hva Pradesh - ] Page 2
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Issue 13:

The bio-diversity of the local flora and fauna in the river valley of the river
Narmada be preserved.

Observations of the Joint Committee:

District Forest Department may be asked to do dense plantation giving emphasis to
local species along the river banks. Full grown plants are seen at some places along

river bank within municipal area.

Issue 14:

The Department of religious trust and endowments stop people from
conducting any religious activity within 500 meters of the river.

Observations of the Joint Committee:

As river Narmada is linked to religious sentiments of people not only in Dindori
but all across the country, the Joint Committee opined that various fairs, Haat,
religious programs being organised near river Narmada can be a restricted activity
with proper pollution control measures to be put in place by the District
Administration. During Joint Committee Visit, various display boards and slogans
for public awareness were observed along river Narmada. Penalty provisions are
also displayed regarding polluting river Narmada. The Joint Committee
recommends installation of wet and dry garbage bins at every 50 m distances along

the river bank within Dindori city limits by the District Administration to ensure

proper disposal of solid waste during the religious gatherings, etc.

PageZ 1
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F. Conclusion:-

Construction work of STP Dindori is in progress. MPUDC is regularly

monitoring the status of construction work and the contractor shall be

instructed to finish the work in prescribed time limit.
Presently environmental conditions are found normal, water quality

parameters of river Narmada is also within the prescribed standards as per

water analysis report manual as well as online real time.

Sewage from newly developing areas currently outside the municipal limits
and across the banks of the River Narmada on the other side, is seen
reaching the River Narmada.

Encroachment activities along the river banks are seen during the site visit,
and strict action is to be taken against defaulters by district administration &
local authority.

Public awareness activities and seizing activities w.r.t polythene are
regularly carried out by Nagar perished Dindori & MPPCB, Shahdol.
Regular sampling and analysis of river Narmada water is carried out by
MPPCB, Shahdol and as per analysis report water quality parameters are
within permissible standards.Real Time Online Water Quality Monitoring
Station in river Narmada is also installed by MPPCB.

During the inspection, the joint committee observed that municipal solid
waste was seen lying at several places along the Narmada river bank, which

may be attributed to improper management of solid waste within the Dindori

city limits.
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G. Recommendations:- :

&  STP contractor M/s J.M Ramani & Co., Surat, Gujarat shall be instructed
to complete the work within stipulated timeframe and District
Administration shall monthly review the work progress.

&  Sewage from newly developing areas currently outside the municipal
limits and across the banks of the River Narmada on the other side, is
seen reaching the River Narmada. Adequate provisions shall be made to
tap the sewage from these areas and ensure proper treatment in the STP
under construction. |

%  Solid waste management shall be properly done. District Administration
shall develop a scientific MSW management site for handling of MSW
generated in the Dindori municipal limits under the aegis of an expert
agency. A time targeted action plan needs to be furnished by the District
Administration to MPPCB in this regard. Adequate funds for sound solid
waste management technique such as waste to energy plant or RDF
(Refuse Derived Fuel) or any other suitable technology may be allotted
by state government to ULB. ULB shall take proper action for
implementing item wise (such as paper, plastic, metal, glass etc.)
segregation practice at source. In compliance of Hon'ble NGT order, Bio-

mining/Bio-remediation of legacy waste shall be started and burning of

SW shall strictly be prohibited.
< In light of the site observations related to improper solid waste collection
within the city limits, necessary infrastructure for strengthening the solid

waste collection network needs to be developed by ULB Dindori in

Page 23 I§/




consultation with an expert agency for better management of solid waste
as per SWM Rules 2016.

District Forest Department Dindori shall be instructed to carry out
extensive plantation near river Narmada and in open land available
within municipal limit,

ULB Dindori in association with district administration shall
immediately take necessary steps to remove encroachment and illegal

construction near river Narmada.

Remaining work shall be completed for remaining construction work of

crematorium.
New cremation Ghats should be constructed sufficiently away from the

Narmada River.

Periodic Public awareness campaigns should be undertaken by the local
administration particularly along the villages along the river banks

The Joint Committee recommends installation of wet and dry garbage
bins at every S0 m distances along the river bank within Dindori city
limits by the District Administration to ensure proper disposal of solid
waste during the religious gatherings, etc. The District Administration
shall also organize fortnightly drives to impose penalties for any
improper disposal of solid waste and polythene in River Narmada near
the Ghat areas.

Proper collection of the solid waste from the houses located near the river

banks shall be ensured by the District Administration, which will deter

the solid waste dumping along the river banks.
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Dindori, (M.P.) M.P Urban Development (Environment &
Company Limited, Forest), NVDA,
Bhopal (M.P.) Bhopal (M.P.)
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(. Recommendations:-

<

STP contractor M/s J.M Ramani & Co., Surat, Gujarat shall be instructed
to complete the work within stipulated timeframe and District
Administration shall monthly review the work progress.

Sewage from newly developing areas currently outside the municipal
limits and across the banks of the River Narmada on the other side, is
seen reaching the River Narmada. Adequate provisions shall be made to
tap the sewage from these areas and ensure proper treatment in the STP
under construction, :

Solid waste management shall be properly done. District Administration
shall develop a scientific MSW management site for handling of MSW
generated in the Dindori municipal limits under the aegis of an expert
agency. A time targeted action plan needs to be furnished by the District
Administration to MPPCB in this regard. Adequate funds for sound solid
waste management technique such as waste to energy plant or RDF
(Refuse Derived Fuel) or any other suitable technology may be allotted
by state government to ULB. ULB shall take proper action for
implementing item wise (such as paper, plastic, metal, glass etc.)
segregation practice at source. In compliance of Hon'ble NGT order, Bio-

mining/Bio-remediation of legacy waste shall be started and burning of
SW shall strictly be prohibited.

In light of the site observations related to improper solid waste collection

within the city limits, necessary infrastructure for strengthening the solid

waste collection network needs to be developed by ULB Dindori in
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consultation with an expert

as per SWM Rules 2016,

agency for better management of solid waste

District Forest Department Dindori shall be instructed to carry out
extensive plantation near river Narmada and in open land available
within municipal limit.

® ULB Dindori in association with district administration shall
immediately take necessary steps to remove encroachment and illegal

construction near river Narmada.

Remaining work shall be completed for remaining construction work of

crematorium.

€  New cremation Ghats should be constructed sufficiently away from the
Narmada River.

&  Periodic Public awareness campaigns should be undertaken by the local
administration particularly along the villages along the river banks

€  The Joint Committee recommends installation of wet and dry garbage
bins at every 50 m distances along the river bank within Dindori city
limits by the District Administration to ensure proper disposal of solid
waste during the religious gatherings, etc. The District Administration
shall also organize fortnightly drives to impose penalties for any

improper disposal of solid waste and polythene in River Narmada near
the Ghat areas.

< Proper collection of the solid waste from the houses located near the river

banks shall be ensured by the District Administration., which will deter

the solid waste dumping along the river banks.
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Item No.

0.08 (Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPALBENCH

) . (By Video Conferencing)
Original Application No. 585/2022
Samayak Jain & Ors. ...Applicants
Versus
State of Madhya Pradash ...Respondent

Date of hearing: 14.09.2022

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

ORDER
1 The applicant has sent the present letter petition by email, which is
treated and registered as original application, complaining about serious
damage to environment of River Narmada in Dindon (Madhya Pradesh). The
applicant has submitted that river Narmada which is the fifth largest river in
India is biggest source of water in the Madhya Pradesh ard Gujarat. Right
to clean water is guaranteed under Article 21 of the Cntititution of India
and the State is unfcr a duty to prevent and control thx:r water pollution.
Funds worth crores Pf rupees have been sancboncd a.1d released but the
authorities have fmlec\ to prevent discharge of untrum:d seviage/drain water
in Narmada river. ‘I'l',wlll applicant has requested for mi.ance of appropriate

directions 1 to 14:- |
*]. Legal proceedmgs\ against State of Madhya Pradevh and the local

authorities, who rdease sewage into Narmada fo daus:’ng severe
to stop the release of untreated se\vage into

to stop pollution of the river & audid health
hazards in Dindori arjd Discharge of untreated effluen! of domestic



adhya Pradgig '

ain & Ors. Vs state of M

0. A. No. 585/2022 Samyalk J
-2

_ . .strained
sewage and solid waste N the rivet should be re

permanently. , ters in
3. Use of polly carry bags and plastic materials within 100 meté

the vicinity of the river should be banned. )

4. Forest Department should make sure that there is no cutting of
trees on the river banks. ,

5. The Municipal Corporations of town constituted along with rwer

with regard to

Narmada should carry out an exercise
encroachments and unauthorized constructions and no such new

permissions for constructions along the riverbank should be
granted.
round water levels to

6. The Respondents be directed, in view of the g ‘
submit a comprehensive scheme for water management in the

Narmada Valley both of surface water in the streams as well as

underground water.
7. No illegal mining of sand and other mineral be permitted from the

river bed.
No fishing by illegal means be permitted including by use of

chemicals, electrocution etc.
9. Proper arrangement for cremation along the river bank of the river

Narmada at safe distances must be ensured.

The MPPCB be directed to monitor and submit action taken reports
as well as analysis reports of the water quality in the river
Narmada.

Proper steps be taken by the Narmada Valley Development
Authority (NVDA), the EPCO and SEIAA for protection of the river
Narmada which is a sacred river”to all for its conservation and
keep it environmentally clean.

The Urban Administration & Development Department should take
stringent action and steps for controlling and preventing solid
waste going into the river Narmada. -'

The bio-diversity of the local flora and fauna in the river valley of

the river Narmada be preserved. :
14. The Department of religious trust and endowments stop people

from conducting any religious activity TA’thin 500 meters of the
river.”

10.

11.

! J2.

13.

~{ take cognizance of the cases

|

2. 'I'h&h Tribunal is empowered to suo mot

involving qustions relating to environment a"fsing out of the implementation

s specified in First Schedule of the National Green Tribunal Act,
2010 ,-/al hifld by Hon’ble Supreme Cour{/in Municipal Corporation of
_V/s. Ankita Sinha ar her 21 SSC Online SC

_w.’?'hia//l ribunal can also take cogniz;

Ilme of such cases on the basis of
Icttc?’ pﬁtltions in accordance with settldd principles of law governing Public

/Atigation.

Inte/i‘csz
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A ; it Samyak .Jain & Ors, Vs 5.~ e of Madhya Pradesj3 .!? ,
\ ‘3-

3 Pri ;
- inga . :
facie, the allegations made in the application raise questions

relating to environment arising out of the implementation of the enactments
specified in Schedule I to the National Green Tribunal Act, 2010. In view of
the allegations made in the application, we consider it appropriate that a
Joint Committee be constituted to verify the factual position. Accordingly,
We constitute a Joint Committee comprising of representative of MoEF &
CC, Principal Secretary, Department of Urban Development, State of Madhya
Pradesh, Vice Chairman, Narmada Valley Development Authority, Bhopal,
Government “of Madhya Pradesh, CPCB, State PCB, Executive Officer,
Municipal Council, Dindori, and Collector Dindori and direct the same to
meet within two weeks, undertake visits to the site, look into the grievances
of the applicaz{t; associate the applicant and representatives of the
concerned projl}eCt proponents inclucliﬁg Executive Officer, Municipal
Council, Dindor:ﬁ, verify the factual position and submit its report .witllpi.n one

l
month by e;mail at judicial-ngt@gov.in preferably in Lre form of searchable
PDF/OCR $ ported PDF aid not in the form of linage PDF. The State PCB

will be the nodal agency for coordination and compliarlce

4, In cast the Joint Committee observes &apy violation of consent

a.r‘):l a copy of its report

conditions/eftironmental norms, then it shall fo

to:- il

(i) thq concerned Project Proponents incq ing Executive Officer,

|
#al Council, Dindori to enable themp tq comply with the
objezt
the safpe and file their response before thls} Tri nal if so desired

ncemcd Statutory Authorities mclud"hg Plincipal Secretary,

nt of eran Development, State of PCﬂ and Collector Dindori
§ ||'.|,

L ) i



state of Madhya Pradéﬁ L&

to enable them to take appropriate remedial action by BiVing DOt

rocess of law in

0. A. No. 585/2022 Samyak Jain & Ors. Vs
e *

to/hearing the project proponent and following due P

accordance with Statutory provisions mandating * them to take

remedial action for prevention, control and abatement of &

environmental pollution/degradation and for pmtecti_on and

_improvement of environment and they shall submit their action taken

reports separately within one month from the date of receipt of a copy
of the report of the Joint Committee.

The reports be submitted within one month by e-mail at

judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

Sppported PDF and not in the form of Image PDF.

5. List for further consideration on 22.12.2022.

6.4 A ccpy ' of this order, along with a copy d[f the application and

documents atff achcd with the same, be t'cn-v\a*arcitttc!tl to the MOEF & CC,

g
Principal Sec ta{y De

|
}Cﬁalrman afmada Valley Developme t.‘l‘Authority, Bhopal,

partment of Urban Developm .m‘t, State of Madhya
}

Pradesh, Vice
Government oi’ fMadhya pradesh, CPCB, Executiv¢ Officer, Municipal

Council, Din&?ri,}' State PCB and Collector Dindori by e~mail for comphance

AG
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Attendance Sheet

Joint Inspection Team Visit in NGT Case No. 585/2022

Date of Inspection:- 17.11.2022

Place:- Dindori (M.P.)

S. No. | Name of Member | Designation Department Signature
1 Mr. Ajay Yadav Member NVDA,
IFS Environment | Bhopal (M.P d/’a/\'\ |
(IFS) ( pal MP) | AN
& Forest)
Vi
2 Mr. Deepak Engineer in MPUDC,
Ratnavat Chief Bhopal (M.P)
)
3 Dr. H.V.C. Chary Scientist — E MoEF&CC,
Bhopal (M.P)
4 Dr. Yogendra Scientist — C CPCB,
Kumar Saxena Bhopal (M.P)
5 Mr. Balveer Raman SDM Dindori, Distt. — | —
Dindori (M.P) V
6 Mr. Satendra Salvar CMO Nagar Parishad
— Dindori (M.P) (ﬂ q)
7~ | Mr. Sanjeev Kumar RO MPPCB- | N\__ 74>
Mehra Shahdol (M.P) | | () A%
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! m GPS Map Camera

Dindori, Madhya Pradesh, India
W3VG+8CF, Dindori, Madhya Pradesh
481880, India

| Lat 22.943436°

T Long 81.076183°
AZ7/11 /22 10:59 AM GMT +05:30

a7y B 3 = \E

m GPS Map Camera

Dindori, Madhya Pradesh, India

F-2, Madhya Pradesh State Highway 22, Ward Number
11, Dindori, Madhya Pradesh 481880, India

Lat 22.937038°

Long 81.081353°

17/11/22 11:52 AM GMT +05:30

Meeting of Committee Members on 17/11/2022 with District Collector Dindori
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Dlndorl Madhya Pradesh India
Unnamed Road, Madhya Pradesh 481879, India
Lat 22.948436°
Long 81.099631°
43-5 17/11/22 12: 34 PM GMT +05:30

4 T S TR G

visit of STP construction site to ascertain progress along with public representative

“ WA TR

*,.,- " ‘_?"R% ‘."' A =1 : J ':v;"_' A
. *ﬁ h‘”"" % M gy """*ﬁ*v"-r'-'-....
"!?;",*A A j ~!-.—— l-—-Q‘s——“v“a— g :w-:;g:n. W s i .m“h*uéz“g;&:l_ ::_ —

——~

Dlndorl Madhya Pradesh India
W3WG+HQH, Dindori, Madhya Pradesh 481880, India
Lat 22.946859°

| Long 81.077501°
' 17/11/22 01:10 PM GMT +05:30

Ward No. 7-8 Nalla meeting with river Narmada as found during joint visit



ﬁ GPS Map Camera

Dlndorl Madhya Pradesh, India
W3WG+MMW, MP SH 22, Dindori, Madhya Pradesh
481880, India

Lat 22.946974°

Long 81.077089°

17/11/22 01:08 PM GMT +05:30
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Display board erected by ULB Dindori showing fine details in case of dumping garbage, plastic waste &
open defecation etc.
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7 &) : a m GPS Map Camera 5
Dindori, Madhya Pradesh, India )
£ .\\,_ W3VM+V53, Dindori, Madhya Pradesh 481880, India
Lat 22.944959°
B Long 81.082895°
| ' 17/11/22 01:41 PM GMT +05:30

Dindori, Madhya Pradesh, India

Unnamed Road, Madhya Pradesh 481879, India
Lat 22.948436°

Long 81.099631°

17/11/22 01:50 PM GMT +05:30

Joint Committee visit of Water filter plant operated by ULB Dindori
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n GPS Map Camera

Dindori, Madhya Pradesh, India
W3VJIJ+QF, Dindori, Madhya Pradesh 481880,
India

Lat 22.94945142°

LonNng 81.080564°

A7/ /22 O1:31T PM GMT +05:30

W
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Joint Commiittee visit of Crematorium near River Narmada
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. ﬂ GPS Map Camera

Rahangi Mal., Madhya Pradesh, India
Dindori Rd, Rahangi Mal., Madhya Pradesh 481880,
. India
Lat 22.923794°
Long 81.028799°
17/11/22 02:13 PM GMT +05:30

Solid Waste Dumping Site of ULB Dindori at Rahangi Mal village.
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\ ‘ { ‘ g GPS Map Camera

Jogi Tikariya Mal., Madhya Pradesh, India |
X29W+JJ8, MP SH 22, Jogi Tikariya Mal., Madhya
Pradesh 481879, India

Lat 22.968892°

Long 81.046473°

17/11/22 02:40 PM GMT +05:30

D/s point of river Narmada
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Regional office
. City Domestic Nala Waste Water Quality Report During Year 21-22
Natural Nala Water Resource ]
1 2 6 7 2 -
Description of Sampling Station Sanbara Nala Before Mixing River Narmada Dindori s | Mk | W
SNe.| Characteristic | Unit | 05.04.2021 | 04.052021 | 04.062021 | 0z07.2021 | 04.08.2021 .__ws.uoﬁ 05.10.2021 | 05.11.2021 | 06.12.2021 | 06.01.2022 | 01022022 - -
Temperature |oC 235 291" 288 288 285 288 29 282 238 b= %8 | =8 | - -y .
Appearance Stghttardid | Sghtturtid | Sightvurtid | Turbid | o Turbid | Turbid | Tubid | Sigherurosd | sightearona | Sighirind | Snhtowtid | SigemmeR . | . -
3 _D.rl.. PCS Colourless | Colourless | Colourless | SL Muddy Muddy Muddy | Siblackish |Lightish grey | Lightishgrey| Colomriess | Colourless | Lightish grey - - o TI— lm
t¢_9—_.l T.No_ |Slaspiessant| SLunpleasant | SLunpleasant | SLunpieasant | SLunpleasant | SLunpleasant | SLunpl Slunpieasast | Slunplessant| Slunpleasant | Slanpleasant | Slunpleasant | - i i ,
"s _._: pH Unit| 81 82 ‘809 T | 786" 79 788 801 759 746 s&z 226 goe | se2 | 746 ]
6 [T. Sohds TEA a7 410 437 539 15 526 415 398 434 as1 201 389 4411 | 6159 | 3510
7 |D. Sods T> 352 3ss 416 510 464 485 392 an 403 329 387 3z 4056 | s100 | 3290
8|S Solids _ﬂnb 26 25 2 29 51 pc} 26 3 2 17 772 | 510 | 140
9 |Chloride 8497 899 736 644 59 | 63 | 88 | 788 | 48 | 7597 | s9ss asz 728 | =39 | sem
10 _nbb. mg/1 16 28 148 126 10.6 228 20 18 20 177 | =me | 108
1n _..bb mg/1 2 48 624 576 455 57 73. 80 50 00 & 672 645 | 1000 | as5
L e
Chemist Jr. Sclentist ..lrlﬂ
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Regional office

City Domestic Nala Waste Water Quality Report During Year 21-22

Natural Nala Water Resource

3 4 5 6 7 8 9 10 11
Description of Sampling Station :- City Domestic Nala Near Samsan Ghat Dindori .
Characteristic | Unit | 05.04.2021 | 04.052021 | 04.062021 | 02.07.2021 | 04.08.2021 | 05.092021 | 05102021 | 05.11.2021 | 06122021 | 06012022
1 |Temperare |oC 282 28 286 286 . 285 282 29 282 . B I
2 |Appearance Stight tarbid | Stight turbid | Slighteurbid | Turbld |- Turbid | Turbid | Turbid | Siight curbid | Shight nurbid | Skghteurbid
3 |Colour |Pcs [~ Colourless | Colourless | SLMuddy Muddy Muddy | Siblackish | Siblackish | Siblackish | Lightish grey
4 |odour T. No Slunpleasant| SLunp SLunpl SLunpl Slunpl t | SLunpl Slunpleasant | SLunpl t | Slunph Slunpleasant
s |pH pH Unit 8 18 802 79 78 784 795 8.08 7.97 i/
6 [T. Solids mg/1 " 3es 389 481 561 s97 506 479 412 364 s1s
7 _u.moEu _Inb 387 366 455 528 549 469 . 453 389 328 488
8 _wua!u _!nb px! P 26 33 48 37 26 23 36 27
9 _D._l.r _!s 6498 749 689 591 492 593 78.84 709 7248 8197
10 —wbb. _...nb 19 24 24 13 1 187 32 28 34 18
1 _nb.u. mg/1 73 672 728 48 . 425 672 828 95 70 %0
b sl
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Regional office
City Domestic Nala Waste Water Quality Report During Year 21-22
: Natural Nala Water Resource ’
1 z 3 4 5 6 7 8 9 10 .1 1z

Description of Samphing Station :- City Domestic Nala Ward No.7,8 Dindori d . ¥ e | i
SNo.| Characteristic | Unmit | 05042021 | 04.05.2021 _a.__.aﬂaﬁ 02072021 |04.082021 | 05.09.2021 [0510.2021 |[05112021 |06122021 [06012022 |01.02.2022 _S.B.E 1 o=t —} ~ = e
1 .?..Eauﬂa oC z8 285 286 | 286 286 28 292 28 236 232 z | s _
2 |Appearance Shight turbid | Slight turbid | Stight turbid |  Turbid Turbid | Turbid Turbid Eusﬂﬁlmicuet;.gﬂﬁ‘?h&niﬁm 3
3 lpcs Colourless | Colourless | Colourless | SLMuddy | Muddy Muddy | Siblackish | Siblackish | Siblackish | Slbiackish | Slbiackish | Siblackish =
p_o.r!n IT. No Slunpleasant | Slunpleasant | SLunpleasant | SLunpleasant | SLunpl t| SLunpl t | sLunpl t | SLunpleasant | SLunplessant | SLunpleasant | Sl unpleasant | Slunpleasmt =
5 |pH pH Unit 79 8 81 7.89 7.78 8.01 812 8.07 7.74 841 834 798 | 803 | a4 | 774
6 [T. Solids |mgr1 422 415 513 595 620 . 497 510 461 412 - 715 726 512 53317 | 72600 | 412001
7 |D. Solids mg/1 400 394 485 554 565 466 473 432 388 684 687 478 50050 | 687.00 | 388.00
8 [S Solids mg/1 2 21 28 41 55 31 37 29 24 31 39 34 3267 | S500 | 2100
9 —D._.!k [me/1 84.97 799 788 €89 54 692 6899 63 | 6398 79.97 89.97 933 7458 | 1330 | 5400
10 _ubb, _...nb 20 22 32 148 12 162 20 20 28 2 26 24 2142 | 3200 | 1200
1 _nbb _!Eu 61 57.6 884 624 55 768 736 75 60 120 % 864 7552 | 12000 | 5500

nh..,w\ i g _ Jr. Scientist
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City Domestic Nala Waste Water Quality Report During Year 21-22

( (s Q.T_ . (

Regional office
_MP Pollution Control Board Shahdol

EFE%

Description of Sampling Station :- City Domestic Nala Near Abadhiya Lodge Dindori p— kil
SMo. | Charctertstic | Usit | 05.04.2021 | 04.05.2021 [04.062021 |0207.2021 |o4.082021 | 05092021 [0s:102021 [osa12021 [0s122021 [os012022 ﬁrﬂu_ﬁ {04.03.2022 -
" 1 |Temperamre [oC 285 282 288 288 285 285 29 28 238 32 25 256 =
2 |Appearance Slight tarbid |Slight turbid | Stighteurbid | Turbid | Turbid | Turbid | Turbid |Slightvurbid | Slightturbid | Slight turbid | Stight turbid | Stight turbid }. - -
3 |Colour |pcs Colourless | Colourless | Colourless | SLMuddy | Muddy uddy | Slblackish | Lightish grey | Lightishgrey | Colourisss | Lightish grey | Lightish grey = 3
+to._a_= No |Siunpleasant |Stunpieasant| Stunpleasant | SLunplessant | SLunpleasant| SLunpleassat | SLunplessant | Stunplessast | SLunpleasant | SLunpleassat | SLunpleasant | Slunpleasant | - .
) pH Unit 8.2 81~ 813 8017 82 805 ~ 8 798 ] 83 B ! 79 7.78 B06 | B42 | 778
6 [T. Solids |mer1 405 427 398 497 57 487 a2 391 372 518 457 389 | 44442 | 57000 | 37200
7 |D. Solids _aaa 368 392 380 470 28 44 402 354 343 495 440 36 41525 | 528.00 | 343.00
8 |S.Solids _an: 37 3s 18 27 19 37 29 23 17 22 | 2917 | 4300 | 17 .00
5 |chioride mg/1 74.98 849 ‘64 59.1 64 12 7293 808 6948 7197 7497 6948 7148 | 8490 | 59.10
10 |soD. mg/1 16 24 18 12 244 26 22 24 25 1987 | 2600 | 1200
1 _nc.u. mg/1 64 672 62.4 528 60 644 85 - 50 130 80 68 165 | 130.00 | 5000
b b
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Jr. Scientist .

City Domestic Nala Waste Water Quality Report During Year 21-22
Natural nala Water Resource *
1 4 10 11 12
Description of Sampling Statio City Domestic Nala Ward No.3 Dindori ol Mascam 5
sho| Characturistic | vax | 95042021 | 04052021 Tosoez021 Toz072021 |04.08.2021 | 05092021 [05.102021 [05.112021 [06122021 |06.012022 01022022 | 04032022 i E il
. § e B
1 [Temperature |oC 29 287 288 288 286 29 292 22 | ns | B - B8 - - S
| Appearance Slight turbid | Stight turbid | Slightturbid | Turbid | = Turbid Turbid Turbid | Stight turbid | Slight turbid | Slight turbid | Shight turbid Sightoarbid | - . D
=
PCS Colouriess Colourless | Colourless | SLMuddy Muddy Muddy | Lightish grey Lightish grey | Lightishgrey | Colourless Colowriess | Lightishgrey - -
T. No iﬂ?ﬂiﬂihﬁiﬂi% Ezpiﬂiiﬂ.l[ - - -
pH pH Unit 78 76 8.09 7.78 7.84 7.79 792 8.02 B.07 832 817 az1 797 | a2 | 780
{T. Solids mg/1 353 368 407 . 513 563 469 397 ..B.m. 392 w1 | s: 436 4283 | s6300 | 35200
D. Solids mg/1 333 346 387 481 506 434 379 378 369 456 517 410 41633 | 51700 | 33300
8 _mra.r me/1 20 2 20 32 57 35 18 25 23 s 15 26 2650 | 5700 | 1500
9 _D-.Ir jmen 59.98 649 739 689 54 633 70.96 689 648 8197 99.96 7345 7042 | 9996 | 5400
10 _-PP mg/1 14 18 204 102 1 114 22 184 172 26 16 1697 | 2600 | 1020
1n TPP mg/1 57 57.6 468 48 50 57.6 736 80 40 80 90 % 6472 | 9600 | sa00
] r
R i _ g
Lab :
i <
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Madhya Pradesh Urban Development Company Limited
(CIN No. U7S110MPI01SSGCOI4139)
(Department of Urban Development and Housing, Governmant of Madhya Pradesh)

Project Munagement Unit
No.PMU/ENGGR01 QBHY Bhopal, lllted.’of 1212017
To: Ny 455 R e e A
MA Chaadra Nirman Pyt Lud. Attention: Mr, SsurabhAgravwal %
Villa No.C-22/23, Maruti Lifestyle,
Opp- R K Mall,Kota Rosd,

Ralpur - 492001(Chhattisgarh)

Subject: Letter of Acceptance of contruct for MPUDCL. Tender No. 55 — Suwarage
Pruject of Dindori in Dindori District in Madhya Peadesh.

Reference: Your bid dated 21-12-2017 for the MPUDCL Tender No. 55.
Dear Sir,

We are pleased 10 nolify you ther your bid dated 21.12.2017 for the oxecution of
MPUDCL Tender Na. 55 - Sewerage Project of Dindori in Dindori District in Madhya Pradesh
has been accepied on behalf of MPUDC at your Bid rate for the copital codt (A) of
Rs.22,05,00,000/-(Rupees Twenly Two Crore Five Lakh only), Operution and Maintenance
Cost (B) of Rs. 5,53,42,728/- (Rupees Five Crore Fifly Threo Lukh Forty Two Thousund Seven
Hundred Twenty Eight Only), Power Consumption Cost (C) of Ra. 3,94,93,064/- (Three Crore
Ninty Four Lakh Ninty Thres Thousand Sixty Four Only)Thus, Tatal Cost (A+B+C) for the bid
is Ra. 31,53,35,792/- (Rupees Thity One Crore Fifty Three Lakh Thirty Five Thousand Seven
Hundred Ninety Two only). You are requested to submit the following within 15 (Fifleen) days
from the date of issue of this letter:

1. The performance securily/ performance guarantee of Rs. 1,10,25,000/- (Rupces Ono
Crore Ten Lakh Twenty Five Thousand Only) being 5% of the capilal cost of the
project, valid up to Three (03) month boyond the completion of Design Build
Component

2. Additional performance security of Rs. 60,91,000/- (Rupses Sixty Lakh Ninaty One
Thousand Only) in accordunce with clause no. 22 of Bid Data Sheet.

Please note that

(i) the time allowed for carrying out the work as entered in the bid is Twenty Four months-
Including rainy season.which shall be reckoned from the date of signing the Contract
Agroement and

(ii) the performance security/ perfonnance guurantee of Rs, 47,42,000/-(Rupees Forty Seven
Lakh Forty Two Thousand Only) only being 5% of O & M and slectrical cost, 1o be submitted
before the completion of design built cotnponent valid up to 3 months beyand the end of O&M

(iif) The perforinance securilics shall be in the shape of Term Depusit Receipt/ Denk

Guarantecof any natinnalized / schedule commercial bank, (In the presuribed format in the Bld
Document)

(iv) Signing the contract agroemcnt shall bo rockoneéd as intliration to commencemant of work
and no separsteletier for commencement of work is required. _ﬂ_(‘l.__\_?p———‘.—

Jo )12/ 17
Engincor-in-Chief
MPUDC »

T, Anrs W, Ohopel 4020119 | 191.755.2763000, ¢ .
L10% . 81,82 Paa: +91.758-27603008 Emak pbolomall com
Fogd. Offcy M.umnw.pmqn,mm.wmmu
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Madhya Pradesh Urban Development Company Limdted 56
Urban Development and Housing Depariment :
' Project Management 1nit !
(CIN No., U75110MIP20158G('034139) [
Second floor, AmavkantakBhawan, Near Press ¢ omplex, Bhopal-462016

(»

No. PMUVNAQRI 5 O 6 Bhopal Dated: 19 lo] ‘ 2022,

To,
M/S Chandra NirmanPvt, Lid.
Villa No.92 Maruti Life Style
Infront of R.K Mall
Kota Road Raipur (C.(3)

Name of work:Tender No. 55 - Construction and design of sewer collection network and
treatment system including Testing and commissioning of the work in Dindori, JabalpurDist,
in M.P. Along with maintenance period of 10 years, Sewerage Projcet of Dindori Distt.
Dindori (M.P.) -Termination of Contract under caluse 27.2 (1), (©),(e)(f) of GCC

Ref - 1. LOA No. PMU/ENGG/2017/2874 Bhopal, Dated 30.12.2017 (Dindori)

2. Agreemented Dated. 08.01.2018 5

3. Letter no. MPUDC/PMU/VN/2019/1881 Bhopal, Dated.13.03.2019

4. PM PIU Jabalpur letter no. 646/MPUDCL/2019 Date.18.12.2019

5. 1etter no. PMU/VN/2020/1281 Bhopal, Dated.14.02.2020 .~

6. PM PIU Jabalpur letter no. 143/MPUDCL/2021 Dated.06.02.2021

7. PM PIU Jabalpur letter no. 246/MPUDCL/2021 Date.15.03.2021

8. Letter no. PMU/WB/2021/3437 Bhopal, Dated.09.04.2021

9. Letter no.7112/MPUDC/PMU Bhopal, Dated.10.08.2021

10. Letter no.PMU/VN/2021/10183 Bhopal, Dated.16.11.2021 (Final notice for termination)

11. Letter no.PMU/VN/2021/10513 Bhopal, Dated.26.11.2021

12. Letter no.PMU/VN/2021/11538 Bhopal, Dated.27.12.2021 - ;

Take note of the letters/notices cited above vide which you were directed to show adequate

progress of work in Dindori Sewerage Project. The Notification of Award (LOA) of the Sewerage
Project of Dindori was issued to you on 30.12.2017. As per the original time schedule set out in the
contract data for “Design and Build stage” you wete bound to complete the work within & period of

24 months Le. including rainy season up to 07.01.2020. However, you bave failed to complete the

work within the stipulated time. Consequently, as per Clause 14 of GCC of the contract,time for
completion of Design and Build phase was extended till 31.03.2021 and thereafier till 31.12.2021 as
per your request. Milestones were revised by MPUDC on your request in ilie month of March 2021
and thereafier in November 2021. Howeyer, you have again failed to achinfe the revised milestongs.
The status of the project is as under: . . 5 "

e LA | 3023017 | "Daieof Comeacemeat |, OADLIGE |}
; T | Sehedule Date of Mart 1 08.61.204: £
Dutation of Contract et O Bl s T gl 27
: Sohiedule date of completion [, 07.01.2020
o g SRR | L S
Time Extension o T R ‘
: - Lithe extension) B |
T e B . R R ST W 1" Time Extension « 3142.2021 |
L 1AW days . .
R : N\
TG0 days | Poraeniage timeclapsed o0 3
“ LR Percontage time remaining 2 T e '
| Financial progress 5%
=T LN AL - S

Ey

- .., i Ay e -

R ! R
o _ s , (\ A

Qrannad writh MamQrannar




Madhys Pradesh Urban Development Company Limited

Urban Development and Housing Depariment
Project Munagement Unit
(CIN No, L1751 10M 1201 58¢:€1034139)

Second floor, Amarkantak Bhawan, Near Press ( omplex, Bhopal-462016

()

ks of all the above inentioned contracts. is extremely slow
reminders, feview meetings and
you have faited to

It is evident that the progress of wor
and not rational W..t. time elapsed. Despite repeated insfructions.
total cooperation extended hy Pills, PM1I and PMC to address all of the issucs,
demonstrate significant progress as per contract requirement and aleo failed to mobilize adequate

resourccs theteby not fulfilling the contractual obligations.

Several motices along with notice for termination were issued by this office but you ave
failed to abide by the stipulated timeline provided for completion of design and build stage.

Please note that non achievement of milestone amousits o breach of contractual obligations,
hence vour contract is hereby terminated under Clause 27.2(a), {c),(€)i(f of GCC and appropnate

action under Clause 15, Clause 24 read withClause 28 of GCC and Clause 28 of oummct data will h;e
taken by this office.

Please acknowledge the receipt of this letter.

g

Copy te: 507, & !ﬂlaqza*zi,"

1. PA to Managing Director, MPUDC for information.

2. DPD (T), MPUDC for information.

3. Project Manager PIU, Jabalpur with instruction to take action as per agreement and to
take final measurement within 7 days before the contractor and prepare and submit i
balance BOQ 0 call tenders and takes action as per clause 280 of GCC. :

4. TL,PMC, Lexus, for information and instruction to take necessary action as divected
to project menager and take final measurement and prepare the final bill sebmit the
balance BOQ and prepare tender for balance work so that tender can be called wp 1©
31* Jan 2022 please treat is urgent. g
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Madhya Pradesh Urban Development Company Linfigd
ban Development and Housing Department

Ur
Project Management Unit
(CIN No. U75110MP20155GC034139)

W

No. PMU/ENGG/2022/ 47 43 Bhopal, dated >L /05/2022

To:
M/s J M Ramani & Co.
406, Gokulam Arcade,
Sarthana,Jakatnaka
Surat— 395006 (Gujrat)
Attention: Mr. Jignesh Kumar M Ramani Email : jignwhmramani@gmail.com

Mob: (O) + 91 8849655218

of contract for Balance work of Sewerage Project of

Subject: Letter of Acceptance
Dindori in Dindori District in Madhya Pradesh.
April, 2022 for the Balance work of Sewerage

Reference: Your bid dated 04'h
dori District in Madhya Pradesh.

Project of Dindori in Din

Dear Sir,

that your bid dated 04/04/2022 for the execution of “Balance
work of Sewerage Project of Dindori in Dindori District in Madhya Pradesh™ has been
accepted on behalf of MPUDC at your Bid rate for the capital cost (A) of
Rs.22,23,40,143/-(Rupees Twenty Two Crore, Twenty Three Lakhs, Forty Thousand, One
Hundred and Forty Three only), Operation and Maintenance Cost (B) of Rs. 7,55,00,000/-
(Rupees Seven Crore and Fifty Five Lakh only) and Power Consumption Cost (C) of
Rs. 2,40,45,287/- (Two Crore. Forty Lakh, Forty Five Thousand, Two Hundred and Eighty
Seven only) Thus. Total Cost (A+B+C) for the bid is Rs. 32,18,85,430/- (Rupees Thirty
‘housand. Four Hundred and Thirty only). You

Two Crore. Eighteen Lakh, Eighty Five T
are requested to submit the following within 15 (Fifteen) days from the date of issue of

this letter:
I. The performance security/ performance guarantce of Rs. 66,70,204/- (Rupcees

Sixty Six Lakh, Seventy Thousand, Two Hundred and Four only) being 3% of the
capital cost of the project valid up to valid Contract Period Plus three months in
accordance with clause no. 22 of Bid Data Sheet.

2. Additional performance security of Rs. 1,93,76,077/- (Rupees One Crore, Ninety
Three Lakh Seventy Six Thousand and Seventy Seven only) valid up to Valid
Contract Period Plus three monihs in accordance with clause no. 22 of Bid Data

Sheet,

We are pleased to notify you

Please note that
(i) The time allowed for carrying out the work as entered in the bid is Fifteen months

including rainy season, which shall be reckoned from the date of signing the Contract
Agreement and i

......

Amarkantak Bhavan Indra Press Complex Zone - 1M P Nagar Bhopal -462011% : 91 +755-2763060, 61, 62
' Fax : 91+755-2763868 Email: mpusipbpl@gmail.com | \ .
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(i) The performance security/ pcrfkrrm;mcc guariantee ol Rs. 29.??&.350!4 Rupees l_\\-cm}:
Nine | akh Eighty Six Thousand Three Hundred and Fifty Nine only) ﬂﬂ'}' bging 3]_5"-'
of O & M and electrical cost, 1o be submitted before the completion of design built

component valid up to 3 months bheyond the end of O& Mperiod. ! - -

(iiiy The performance sccutities shall be in the shape of Term Deposit Receipt Bank

Guarantee of any nationalized ¢ schedule commercial bank. (In the prescribed format
in the Bid Document)

(iv) Signing the contract agreement shall be reckoned as intimation to commencement of

work and no separate letter for commencement of work is required. ~
{
] \
e ]
(ﬁéﬁfﬁ%ﬂtnawﬂ)
Engineer-in-Chief
s MPUDC
[ ndt No. PMUENGG2022/ 4744 'Bhnpal, dated 31 /05/2022
Copy to:-

I. Managing Director, MPUDC & Commissioner. Urban Administration and Development,
Palika Bhawan, Bhopal for information pleasc.

> Additional Managing Director. MPUDC for information please. =
3 Finance Controller. MPUDC for information
/____}4'/__ .,
Engineer-in-Chief
e, MPUDC

Arriarkantak Bhavan indta Press Compiex Zone - 1 M P Nagar  Bhopa! -462011R : 91+755-2763060 61, 82
. Fax 91+755-2763868 Email: mpusipbpl@amail com ;
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Item No. 01 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 606/2018
(In respect of State of Madhya Pradesh)

Inre: Compliance of Municipal Solid Waste Management Rules,
2016 and other environmental issues

(Arising out of directions of the Hon’ble Supreme Court
in W.P. No. 888/1996 and W.P. No. 375/2012)

Date of hearing: 10.11.2022

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE PROF. A. SENTHIL VEL, EXPERT MEMBER

Present: Shri Igbal Singh Bains, Chief Secretary, Madhya Pradesh
Shri Aniruddha Mukherjee, Ex. Principal Secretary, Environment
Shri Gulshan Bamra, Principal Secretary, Environment
Shri Bharat Yadav. Commissioner, Directorate of Urban Administration

and Development
Shri Gaurav Benal, Additional Commissioner, Directorate of Urban

Administration and Development
Shri Hans Kumar Jain, Chief Engineer, Directorate of Urban

Administration and Development
Shri S P Jha, Director, Environment
Shri Neelesh Dubey, 0.8.D., Urban Development and Housing

ORDER

The Issue - Monitoring of compliance of waste in terms of orders of
Hon’ble Supreme Court deted 02.09.2014 and 22.02.2017

1. The issues of solid as well as liquid waste management are being

monitored by this Tribunal as per orders of the Hon’ble Supreme Court
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Conclusion

57. We hope in the light of interaction with the Chief Secretary, the
State of Madhya Pradesh will take further measures in the matter by
innovative approach and stringent monitoring, ensuring that gaps in
solid and liquid waste generation and treatment are bridged at the
earliest, shortening the proposed timelines, adopting
alternative/interim meacsures to the extent and wherever found
viable. Restoration plans need to be executed at the earliest
simultaneously in all districts/cities/ towns/ villages in a time bound

manner without further delay. Compliance be ensured by Chief Secretary.

58. As already observed, it will also be open to the State to plan raising
of requisite funds from generators/contributors of waste or by any other

legal means.

59. In our recent order dated 01.09.2022 in O.A No. 606/2018 (in
respect of State of West Bengal), considering scale of compensation
adopted in earlier cases including in OA No. 1002/2018, Abhisht Kusum
Gupta vs. State of Uttar Pradesh & Ors., compensation was determined @
Rs. 2 Crore per MLD for untreated liquid waste and in OA No. 286/2022
for unprocessed legacy waste compensation was fixed @ Rs. 300 per MT to
be utilized for restoration measures, including preventing discharge of
untreated sewage and solid waste treatment/processing facilities, as per
appropriate mechanism for planning and execution that may be evolved,

within three months, Operative part of the said order is reproduced below:-

“Conclusion about quantum of compensation

49. In the light of above and considering damage to the recipient
environment, we hold that apart from ensuring compliance at the
earliest, compensation has to be paid by the State for past
violations. The amount of compensation is fixed @ Rs. 2 crore per
MLD (at which rate compensation has been levied against Noida



l\l, e -"fjlj l() rl (l ) ) > ]

adesh & . neration
Ut‘ta;:’:t:’r.:;;:;””:.d therein). As rm;ed c.-arlt: :, g:fa!;ue_:“ prge
B s as
and treatment in West Bengat, u‘:t bility of the State of

1490 MLD. Thus, under this h’ad'tlon of RS. 29 80 crores,

a
West Bengal is &0 PO compenshw of continuing damage.

unded off to Rs. 3000 crore inv wite

f';r!huunﬂ;o process solid waste, unprocessed l;g(:cg s. 300
sation is assessed (
being 1.20 crore MT, compen ion has been
te rate compensation

per MT (at which approximate ¢ Municipal
awarded in OA No. 186/2022 against = n). This
Corporation, Ludhiana, for the reasons given therein. forﬂ
works out to Rs. 366 crore but adding 134 croreTPD
continuing addition of unprocessed waste @ 13469. 19 :
the total amount is rounded off to Rs. 500 crore. Thus, fina
amount of compensation under the two heads (solid and
liquid waste) is assessed at Rs. 3500 crores which may be
deposited by the State of West Bengal in a separate ring-
fenced account within two months, to be operated as per
directions of the Chief Secretary and utilised for restoration
measures, including preventing discharge of untreated sewage
and solid waste treatment/ processing facilities, as per appropriate
mechanism for planning and execution that may be evolved, within
three months. If violations continue, liability to pay additional
compensation may have to be considered. Compliance will be the
responsibility of the Chief Secretary.”

and DJB in

Reasons for not levying compensation on State of MP

60. The Chief Secretary Madhya Pradesh fairly accepts that there is gap
of about 1500 MLD in sewage generation and treatment. In normal
circumstances, the State would be liable to pay compensation of Rs. 3000
crore at the scale of compensation fixed in other States. However, it is
pointed out that in Madhya Pradesh, already more than Rs. 9000 crores
stands allocated on the subject. There are ongoing sewerage projects for
465 MLD for which amount of Rs 2366 crore stands ring-fenced. Further,
amount of Rs 7388 crore stands ring-fenced for sewage treatment facilities
which is approved by State cabinet under the AMRUT 2.0 and SBM 2.0
schemes. Out of the said amount, Rs 4657 crore is the State share while
Rs 2731 crore is Government of India’s share, in a phased manner. It is
submitted that even if Gol fails to comply with its commitment of Rs. 2731

crore, the State of Madhya Pradesh would abide by its commitment of Rs



_ 4657 crore for the treatment of wastewater in a scientific manner. Thus,
the State has made provision for Rs. 9688 crores in a ring-fenced manner
for wastewater treatment. In these circumstances, there does not appear

to be a case for levy of compensation but the State will be bound by this

stand and allocation of funds and must make meaningful progress in the

matter in next six months.

Assistance by State of MP to other States for executing work on Indore
pattern

61. Inview of apparently successful waste management model at Indore,

we have suggested to the Chief Secretary, MP to offer assistance in training

and capacity building to other States and the Chief Secretary has fairly
agreed to offer such held by addressing a communication to Chief
Secretaries of all States/UTs on the subject. He has further stated that in

the State of Madhya Pradesh, MP Urban Development Company has been

registered under the Companies Act in the year 2014 which caters to the

process of giving contracts for handing waste which pattern may be

considered by other States/UTs, if found viable.
Directions for further follow up

62. Further, six monthly progress reports with verifiable progress may

be filed by the Chief Secretary with a copy to the Registrar General of this
Tribunal by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of lmage PDF.

Copies thereof may be furnished to the NMCG, MoUD and CPCB and also

be placed on the website of the State Government,

A copy of this order be forwarded for compliance to the Chief

Secretary, Madhya Pradesh, Secretary, Ministry of Housing and Urban

64



Development, MoEF&CC, Gol, National

by e-mail.

same may be placed before the Bench, f found necessary

If any grievance survives, it will be open 10 the aggreved partes o

take further remedies as per law.

Adarsh Kumar Goel, CP
Sudhir Agarwal, JM

Prof. A Scnthil Vel EM

November 10, 2022
Original Application No 606/2018

Mission for Clean Ganga and CPCB

57
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cutive Summary
a report for i SeWCrage
its water quality to the desired level.

project whose implementation will reduce
pollution of the 1 Objective of
the report s
sources of pollution of the river in a city

armada affecting the stakeholders.

issuc of pollution and achicve the objective

e ldentification of all pomt

on of the river N

e Asscssment of polluti .
of

e Details of all systems to address the
improvement of river water quality,

e Report would tacilitate to prepare a work

All possible hindrances such as from public resistance,

able or implementable plan.
siting of major industries, environment

and social concerns
River Narmada is flowing from the town Dindori situated on the left bank, and has natural slope
toward River Narmada and hence most of the rainwater and waste water which is generated in
the town flows directly into the River Narmada. All the sewage generated in the town flows
through the Kaccha and pacca open drains and discharged to different nallahs and ultimately

a. The overflow of septic tanks together with the grey water is

joins the to the river Narmad
dential

disposed of in open drains and subsequentiy into open areas or depressions near the resi

neighborhoods. In some cases, direct untreated raw sewage is also being let out in open drains.

Due to unorganized sewerage system; the waste water as well as storm water is conveyed
through natural drains and secondary drainage system along the roads. The town is nearly devoid
of properly sewerage system. Moreover, the wastewater of the entire town goes into the river
Narmada. There has been large quantum of pollutant are also be added in the River Narmada due
to floating population in the town during the different festivals in a year.

The present and projected population of the Dindori is as follows: -

TABLE 1! PRESENT AND PROJECTED POPULATION O DINDORI

2011 W17 2018 2033 2048 \

| 21323 | 24879 25526 37534 55191
. | |

Floating Population of only 10000 per year as per ULB and other sources is considered due to
weekly hats and mela. This population is considered for time specific, area specific and location

specific

Currently f'db(.)Ll[ 1.6 M.LD water is supplied in Dindori. The average water supply in Dindori after
all transmission and distribution losses is around 1.36MLD. Ward No. 11. 12. 13. 14 " ‘35 e;‘
o e 3 : L1200 13, 14 an 0
Old Dindori 'mamlyldcpcnd on Hand pumps and during summers when the water level
down, water is supplied to these wards by Water tankers of Nagar Parishad R

In gr e -
ug ound sources town has 21 hand pums and5 tube wells for bioth diiking and non drink:
I'poses., A eent 1t 1€ eqtime Bt 8¢
purposes. At present it is estimated that only 64 LPCD of water is belng susplied | lon rinking
in the town.

A, Any S S Pl’;z:';;};n of mn of P : T
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Dindori Municipal Council has prepared water supply uugnwnlulim} HChj?c,\/ll;zl;m-g,‘m:”n‘lwamdr
supply considering 135 LPCD. Water supply suhcn.lc having cup;@nl;i 3.- 4 . is sam.ton.c
by 1.';\1)1') Bhopal and at present it 18 under execution; about 75% of pw‘po:-.cd wgrk has been
L‘t.\l'II[,'!IL‘lL‘d and itis expected that the commissioning will start by the end of November 2017,

In Dindori, about six nallas are bringing waste water from various locations and joining river
Narmada. All the sewage generated in the town flows through the open drains and dischargcd‘to
nallahs and ultimately to the river Narmada. The niajor source of sewage is from domestic,
commercial and institutional arcas within the town. The overflow of septic tanks together with
the grey water is disposed of in open drains. As per water quality results received from Regional
Laboratory, MP Pollution Control Board, Shahdol, and The BOD of the drain discharging
sewage in to the River Narmada is ranging from 36 my/l to 42 mg/l and of river Narmada ranges

from 2.3mg/1 at U/s of the town to 2.9 mg/lit at D/s of the town indicating the pollution load of
Dindori town. Therefore, it is proposed to lay a systematic sewerage network with proper
treatment plant in the town.

For Dindori town, as per topography, connectivity of lines, physical boundaries, ease of
maintenance, Dindori town is proposed to cover by centralized sewerage system considering the

topography of the town by way of forming the sewerage districts. Some areas which are in

remote area are kept under sepatage management by providing the house hold toilets. The
Sewage zone proposed are as follows:-

TABLE 2: SEWARAGE ZONES

Location Contributory  Ward, Area, | Projected Population | Projected DWF | Remark
(Zone) Population (Souls) (MLD)
- Ward 2018|2033 | 2048 | 2018 | 2033 | 2048
12,14 &15 842 1238 11820 [0.09(0.13[0.2 | Sewer net
Zone-|
work
| Zone-2 | 11,part 15 1927 | 2833 |4166 | 0.21[0.31[0.45 | Septage
| L | 11 (p) 13,14 (p) &15 1627 12392 13517 [0.18[0.26|0.38 | Sewer net
Zone-3
work
‘Zone-«'i I (p)I2(p).13 &14 1987 12921 | 4296 [0.21]032]0.46 | Sewer  met
_l work
lZoneS 1.2,3,4.5.6,7,8.9.10,11&12 | 16266 | 23918 [ 35169 1.76 | 2.58 | 3.8 | Sewer net
ll_ work
| Zone-6 | 1,2 2878 4232 | 6222 031|046 0.67 | Sewer net
work
TOTAL POPULATION AND MLD | 25524 37534 55191 |2.76 [ 4.05 [ 5.96
SEWAGE FLOW |
Hence about 93% of the population is proposed for sewerage network and hardly 7% is proposed
lo be covered by Septage management,

Decentralised Sewerage systems were not suggested
dated 01/07/2014 having discussion with Colle
collector, it was informed that there are

treatment systems. Only one gove
whole town can be colle

as town is established in a dense form. On
ctor and Municipal authoritics in the office of the
no such lands within the town to provide Decentralised
rment land near RTO office is available where waste wat:?r of
cted. Looking to the above fact site availability of land Mcchamzc.d\
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d. Afler analyzing the cost comparisons in between all mechamze

treatment system has been considere
treatment systems, the SBR Fechnology (Sequential Batch Reactor) has been finalized.
Details of Proposed Sewerage System
Sewage Pumping Station:
40 MLD are required to collect waste water from
Il be pumped to STP site

Two sewage pumping stations of total capacity 6.

the sewage zone 4 and 5 of the town Imlikutir arca.
ain of 1.2 km of 300 mm Dia. DI Pipe.

0 min. detention and average
d to be installed for the

After that sewage wi

near RTO office by Pumping m
Sewage pumping stations are proposed 10 be constructed for 3
sewage flow for the ultimate ycar 2048, Pumping units are propose
sewage flow of intermediate design period of 2033 i.c. for 15 years.

(A)Sewer network:
dia. to 600 mm is proposed.

Total sewer new works of about 32 Km ranging from 150 mm
proposed on SBR technique near RTO office in

(C) Sewage Treatment Plant: Onc STP of 3.80 MLD 1s

Subkhar Ma. village.

The land proposed for Treatment Plant and Sewage Pumping stations has been identified after
the joint discussion with officials of Tehsil and officials of Nagar Parishad. The available land
for the STP is in Subkhar Ma.villagein NorthWest directionfrom the town. Total Government
land available is around 2.4Hec (plot no.43/2, Village-Subkhar Ma., Halka- Subkhar Ma., RI-

Dindori and Tehsil- Dindori). Land requirement for STP is approx. 2 Hec.
guide line issued

After treatment of sewage the treated sewage, as per effluent standards
hi.is proposed to use for the sewage forming in nearby

byCentral Pollution Control Board New Del
cultivated land. As per test report from different sewage samples (enclosed in annexure) it 18

observed that only domestic waste is generating in the town having BODj3 value as 36 to
42mg/lit. While designing the STP, the effluent standards as per Central Pollution Control Board
New Delhi. a value of BOD less than 10mg/lit, a value of TSS as 50 mg/lithas been considered. The
quality of water of Narmada River at u/s and d/s of the town is tested by Regional Laboratory,
M.P. Pollution Control Board, Shahdol. The test report is annexed with this report. The
Estimated cost of the project is work out to be Rs. 2385.63 Lacs. The av. operation and

maintenance cost of the scheme isRs. 69.90 Lacs per year.
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5 PROJECT COST
5.1 PROJECT TASKS AND COSTS

Sewer network and sewage treatment plant.
has been adopted as per the PHED SOR

nts i.c.
UADD SOR for 2012 has been adopted.
market

The sewer projects have mainly two componge
d here that the rate of the sewer Pipes
orks of pipe network
and equipment’s have been adopted as per current
r the different sewer works are

It 1s mentione
hich has been adopted in

2016, for rising main and civil w
The rates of the sewage treatment plant
rates. It is pertinent to mention that recently offers reccived fo
nearer to the tendered cost of the project. This is a general practice W
MPUDC. hence same rates are adopted for the estimating the cost of the project.
5.1.1 BASIS OF COST ESTIMATE
(a) Collection System (DWC): PHED SOR for Year 2016
(b) Rising Main (DI pipes): UADD SOR ior Year 2012
rates for similar

(c) Sewage Pumping Station Electro-Mechanical Works: Based on the market
works. the cost of Electro-Mechanical Works for Intermediate SPS works out to Rs. 20000 per

KW and for Terminal SPS it works out to Rs. 25000 per KW.
(e) Sewage Treatment Plant: The cost of sewage Treatment plant based on the existing market

rate has been considered as Rs. 80 Lakh per mld.

5.1.2 Brief descriptions of the proposed work and cost estimates
The brief descriptions of the proposed main component of the Sewer scheme as

follows: -
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Fasie 30 PROPOSED WORKS

SEWERAGE SCHEME FOR DINDORI TOWN
PROJECT COST

1

11

12

13

| Sr. No. _'

| . ... | Cost(Rsin
Description of Tasks Cost (Rs) { Lakhs)
Bill 1 : Survey and Investigations
Total 537700.00 5.38
Bill 2: Development and Establishment of
Grievance Redress System
Total 3996015.00 39.96
Bill no :3- Sewer Network,Manholes and
House Connections
Total 150795957.60 1507.96
Bill No. 4: Flushing arrangement
Total 5358250.00 53.58
Bill NO. 5 : Raw Sewage Pumping Stations
(SPS)
Total 8877275.00 88.77
Bill No. 6: Sewage Treatment Plant
Total 31891826.00 318.92
Bill No. 6: PUMPING AND ELECTRO-
MECHANICAL EQUIPMENT AND
ELECTRIFIATION
Total 8668424.00 86.68
Septage Management 2221950.00 22.22
Estimates for the interceptor tanks 7986518.70 79.87
Design Rate
Total 2623559.07 26.24
Statutory payments to State Highway
Crossing_ 365720800 3657
Provision towards costs associated with
environmental and social safeguards 5000000.00 50.00
Nt c;it 231614683.4 2316.15
Add 3% Centage Charges Rs. 6948440.50 69.48
Gross Cost Rs. 238563124 2385.63
O & M for 10 Years 69930046 699.30
Total Cost for Approval in Rs. 308493170 3084.93
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6 Operation & Maintenance

6.1 Capital Works

6.1.1 O&M for Capital Works Under |
The average annual O&M cost of collection and conveyance inclusive SPS and treatment plant is

given in below table.
TABLE 37 : OPERATION AND MAINTENANCE
Abstract Sheet

Unit Quantity Rate Amount

:; Discription
1) Total / year
Establishment Charges
Operator
Sub Pumping Station at MH:-151 (Zone-4) No. 3 8500 306000.00
Main Pumping Station at MH:-640 (Zone-5) No. 3 8500 306000.00
Pumping Station near inlet chambe: of STP No. 3 8500 306000.00
Operator for STP
Sewage Treatment Plant No. 3 8500 306000.00
Lineman
Sub Pumping Station at MH:-151 (Zone-4) No. 3 10000 360000.00
Main Pumping Station at MH:-640 (Zone-5) No. 3 10000 360000.00
Pumping Station near inlet chamber of STP 3 10000 360000.00
Lineman for STP
Sewage Treatment Plant No. 3 10000 360000.00
Sweeper/Daily Wage Labour No. 12 7200 1036800.00
Total 3700800.00
2) Energy charges 949292
3) Sewage analysis charges 10000
4) Total annual M & R to civil work Rs. 899667
. Total Operation Costin Rs. For 1 year
5559758.59

=(142+3+4)
Total Operation Cost in Rs. For 1 year =(1+2+3+4)  5559758.59

Total Operation Cost in Rs. For 2 year  5837746.52
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Total Operation Cost in Rs. For 3 year 6129633.85

Total Operztion Cost in Rs. For 4 year  6436115.54
Total Operation Cost in Rs. For 5 year 6757921 32
Total Operation Cost in Rs. For 6 year  7098817.39
Total Operation Cost in Rs. For 7 year  7450608.25
Total Operation Cost in Rs. For 8 year 782313867
Total Operation Costin Rs. For 9 year 821429560
Total Operation Cost in Rs. For 10 year  8625010.38

Therefore M & R cost for 10 years 69930046

6.1.2 Economics of Option
The income and expenditure statement attached with the DPR shows that the capability of user to

pay user charges has been duly considered and it has emerged that it may not be advisable to
levy user charges more than Rs 100/month/houschold. The Financial analysis is enclosed which
indicates that there is likely to be a deficit of Rs 19 to 28 lakh per year in next ten year on
maintaining the system. The State has decided to take up sewerage projects in all towns situated
on the banks of Holy River Narmada, and this town is also one of them. Therefore in view of
curbing the pollution through household sewage in river Narmada, The State has decided to

provide grant that is required to cover the deficit of Operation and maintenance cost.

6.2 FINANCIAL VIABILITY AND SUSTAINABILITY

6.2.1 COST AND REVENUE
The income and expenditure statement is for the next 10 year is as follows: -

TABLE 38: INCOME AND EXPENDITURE STATEMENT

Preparation of DPR of Prnjutprwwﬁrm,
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UM CTE Fraah CONSENT NO: 114723
L  onsenl Nt I )
: \ "'"iu & o el
o ¢ et Municipal Officer
Nagal Palika Dindort (SNewage Freatment Plant),
1al & Dist: Dindori,
adhya Pradexh - 481880
74 and
_ (rant of Consent to Establish under section 25 of the Water (Prevention & Control of Pollution) Act.19 4 anc
bt ander section 21 of the Air (Prevention & Control of Pollution) Act, 1981 ™
H qN “an
Rel your Consent to Establish Application Receipt No. 835192 Dt. 03/07/2019 and Jast communication received o
Dr. 03092019
 ghout propdive o the powers of this Board under section 25 of the Water (Prevention & Control of Pullulllmj.'\d. 1! ' l*'l ‘: wJ
‘\t;\\n 21 of the Air (Prevention & Control of Pollution) Act, 1981 and without reducing your r“p(mgb'hms = Ltr I k,..'..-._
L o amy way, this is to inform you that this Board grants Consent to Establish valid up to 31/08/2024 for setting up of a seware
cement plant at Nagar Palika Dindori and
SUBJECT TO THE FOLLOWING CONDITIONS :-
» Location: K.No 41/1, Patwari Halka No 68, Vill: Subkhar Ma., Dindori, Tal & Dist : Dindori, Madhya
Pradesh - 481880
b. The capital investment in Cr: Rs.4.00 Cr
< Product & Production Capacity:
Activity | - Applied Capacity
Sewage Treatment Plant (STP) 3.80 MLLD
] (Three Point Eight Zero Mlllion Litre Per Day)
Note:
1. This CTE is being issued on the basis of the panchnama uploaded on dated 3.9.19 and earlier by the MP Urban Development
Co. Ltd.(MPUDC) that the proposed site of the STP is situated beyond 105 meters from the river Narmada and clevated by 5.~
eters from the HFL of the river. MPUDC shall be responsible that ne pollution and nuisance what so ever shall be caused tv
the river or any other natural body due to establishment of the proposed STP. In such a situation MPUDC shall be liable for all
the legal consequences, if any.
2 This CTE does not precludes the MPUDC and the CMO of Nagar Palika Dindori from obtaining permissions “licences
consents etc of any other departments and authorities and from complying with the orders of competent courts & tribunals
concerned for which they shall be solely responsible . Incase of any violations, this CTE will be deemed to be withdrawn.
I'he consent (for operation) as required .shull be granted to your STP after fulfillment of all the conditions mennoncd below  Fo
s purpose you shall have to make an application to this Board in the prescribed proforma at least two mounths betore the
expected date of commissioning of STP. The STP management shall not operate the unit without obtaining consent tor operation
from the Board and shall not bring in to use any out let for the discharge of effluent and gaseous enuission,
Enclosures;-
* Conditions under Water Act
o ‘rmdt'firmy'under Air Act
© " tiony N AN
AN
v
R.S. KORI

f(;r'g;';:l ( Dn CLSI 10/2019 00:57:59
. ¢ Authentic 3
IPAY # Uz"-‘sz:\-‘lt‘!a]"lr‘m on AADHAR from UIDAI Server)

Member Secretar)
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OF POLLUTION) ACT 1974 :-

— }D -_,roNS PERTAINING TO WATER (PREVENTION ONTR
ily quantity of trade ¢fMuent generation shall be Nil, and the daily quantity of incoming sewage in STP shall not

s (i
l. Th'vi".l‘"u M l_,[)

exceet
ant . Thae BTDH S . : . ;
o Treatment ;- The STP management shall provide adequately designed sewage treatment system and maintain

Wil v Tt , e
2, Sewag operly to achieve following standards-
the same ProE™_ = e
o - Between 6.5 -9.0
(P
quspended Sohds Not exceed 100 mg/l,
{ gOD 3 Days 270C Not exceed 30 mg/,
! lcop Not exceed 250 mg/l,
|oit and grease Not exeeed 10 mg/1,
!Fn.'.ll Coliform Not exceed 1000
1\IPN- 100mi)

L—
For other parameters general standardy of ‘discharge as notified under EP Act 1986 and notified by MPPCB from time (v

. chall be applicable.
. & i”“‘ sewage shall be treated up to prescribed standards, properly disinfected and shall be reused for green belt
devolvement/gardening/ agriculture in the areas which are away from the river Narmada so that treated sewage

application does not cause any adverse impact of the riverine ecosystem and environment in general. A detailed plan
shall be prepared and submitted within 2 months’ time.

4 Water meter preferably electromagnetic/ultrasonic type with digital flow recording facilities and real time online

flow measuring facilities shall be installed separately for recording the sewage inflow as well as outflow of treated

sewage and data shall be submitted online through XGN monthly patrak/statements.

3. Any change in raw sewage quantity, treatment process etc. and for any enhancement of the above prior permission ol the
Board shall be obtained. All authorized discharges shall be consistent with terms and conditions of this consent. STP
expansions, or treatment process modification which result new or increased discharges of pollutants must be reported by

submission of a fresh consent application for prior permission of the Board

6. All treatment/control facilities/systems installed or used by the STP management shall be regularly maintained in good
working order and operate effectively/efficiently to achieve compliance of the terms and conditions of this conscnt

7. The Consent does not authorize or approve the Construction of any physical structures or facilities or the undertaking ol
any work in any water course or within its high flood level (HFL) area

he specific effluent limitations and pollution control systems applicable to the discharge permitted herein are set forth as
avove conditions.

9. Provision for Electric Power Failure-
The STP management shall assure to the consent issuing authority that the STP management has installed or provided tor

an alternative electric power source sufficient to operate all facilities utilized by the STP management to maintain

compliance with the terms and conditions of the Consent.

_10. Prohibition of By pass system of treatment facility-
Ihe diversion or by-pass of any discharge from facilities utilized by the applicant to maintain compliance with the terms

and conditions of this Consent in prohibited except :
L where unavoidable to prevent loss of life or severe property damage, or
Il Where excessive storm drainage or run off would damage any facilities necessary for compliance with the terms and

conditions of this Consent, The applicant shall immediately notify the consent issuing authorities in writing of each such
diversion or by-pass in accordance with the procedure specified above for reporting non-compliance.

i L. J‘_hle STP management shall submit the information online through XGN in reference to compliance of consent
‘Onditions,

;il Ew Stwage treatment plant shall have facility of Oil and Grease trap of adequate design capacity and Equalization
n J(]_t‘(Iua! to 12 hours average flow holding capacity). )
he sludge generated from STP shall be collected in environmentally safe manner and treated up to the norms so

that i 2%
Hatit could be utilized as Manure. The SEFmanagsmepf; thall prepare a comprehensive plan for effective
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Pavyavaran Pavivar, Bliog

Tele : O755-2400191, Fax 07551403 74
T collection treatment and utilization of treated sludge and same shall be submitted to the Board prior to Consent o
Qperate-
14 The sSTP nunageme

nt shall do extensive tree plantation in and around the STP Area and its premises.

(5. The STP maungt‘l‘tlt:“l Sh‘“" imlllll_l‘t‘l!!—ﬂﬂlu online flow and quality measurement facilities at inlet & outlet of STP,

16. The STP :'“‘““g"““ “‘l ( fh““ provide fencing & lighting arrangement all around the premises of STP,

18, The STP ma ““i-‘-““““.‘ "l“‘_" comply with all the conditions as notified vide GSR No. 1265(E) Dt. 13.10.2017.

19. The ST '_".E"“',ge“""‘“ slml‘| mstal_l Outdoor HD Industrial grade IP(Internet Protocol) Cameras with Pan-Tilt-
Zoo (PTZ) feature, minimum focal length 30 X with night vision facility and temper proof mechanism at suitable
location (0 display all emission sources and effluent discharge point and connect the same with Environment
surveillance Centre, MP Pollution control board Bhopal for remote surveillance.

CONDITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLUTION) ACT 1981 :-

The applicant shall prov@c adequate air pollution control arrangements for safe emission of foul gases and same shall be
IP rated & maintained continuously.
W ’

» ambient air quality at the boundary of unit premises shall be monitored and reported to the Board regularly on quarterly

pasis: The Ambient air quality norms are prescribed in MoEF gazette notification no. GSR/826(E), dated: 16/11/09. Some
f the parameters are as follows:

ini-nrticulmc Matter (less than 10 micron) - 100 pg/m® (PM10 pg/m’® 24 hrs. basis)

W, ticulate Matter (less than 2.5 micron) - 60 ug/m® (PM2.5 pg/n13 24 hrs. basis)
¢ Sulphur Dioxide [SO:] (24 hrs. Basis) - 80 ug/m’

4 Nitrogen Oxides [NO,] (24 hrs. Basis) - 80 pg/m’
<. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 pg/m’

3. The STP management shall take adequate measures for control of noise level generated from treatment process/activitics
within the premises less than 75 dB(A) during day time and 70 dB(A) during night time.

4. The STP management shall make the necessary arrangements for control of the fugitive emission from any source of
emission / section / activities.

3. The STP management shall ensure all necessary arrangements for control of odour nuisance from the treatment activitics
or process within premises

6. All the internal roads shall be made pucca to control the fugitive emissions of particulate matter generated due to

wransportation and internal movements. Good housekeeping practices shall be adopted to avoid leakages, seepages, spillages
elc.

7.The STP management shall take effective steps for extensive tree plantation of the local tree species within or around the
unit premises for general improvement of environmental conditions and as stated in additional condition

et

em——— Consent No:CTE-50555
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" GENERAL CONDITIONS:

| The non hazardous solid waste generating in the STP
A.'lu“. any nui:mncc‘-"p-.ylluliun. The STP management sha
causs 3Lt

dumping site. It required.

Solid wastes:-

Fele : 0755-2406191, ¥ -7 3 5= L2403 149

79

SR S S i

premises sweeping, ete. be disposed of! seientifically so as not 1o

Il take necessary permission from civie authorimes tor disposal to

Non II:In!_t}luus
,d—.--—---I e
Ty

of waste

Disposal

Quuntity
Sold off to authorized vendor

Record should be maintained

| ..;‘.m\ Pl packing material wood, cand board, gunny bags ete

| Ser i A ——————Re— ey

L

3 The S TP m

. Lesentalive. upon the representation of credentials:
| To inspect reactors, premises ete to perform the

b To enter upon the applicant’s premises where an effluent source is loca

be kept under the terms and conditions of this Consent.

¢. To have access at reasonable times 1o any records re

Consent.

anagement shall allow the staff of Madhya Pradesh Pollution Control Board

4. To inspect at reasonable times any monitoring equipm

and/or their authorized

functions of the Board.
ted or in which any records ar¢ required to

quired to be kept under the terms and conditions of this

ent or monitoring method required in this Consents 07,

o To sample at reasonable times any discharge or pollutants.

‘ﬂs consent is transferable, in case of change of ownership/mana
tors / proprietor should immediately apply for the same.

Direc
4. The
rcguiations.

5. The STP management shall install separate elect
for effective treatment of sewage as per designed st
STP shall be maintained and submitted to the Boa

6. This consent is granted in respect of Water pollution contr:

not relate to any other Department/Agencies. License

unit separately and have to comply separa

7 Balance consent fee, if any shall be recoverable by

% The STP management shall submit such informati
o the date of expiration of this consent

@ c STP management shall establish a se
¥ onmental compliances. The industry sh
or before 30th September every year to the Board.

10. The STP management shall obtain membership 0

1. Cleaning of any tank, vessel, reactor,
avoid accidents.

12. Knowingly making any false statement for obtai

imposition of criminal pena

I3. After notice and opportunity for the hearing, this

or in part during its term for cause including,
(a) Violation of any terms and conditions of this
(b) Obtaining this Consent by misrepresentation
(c) A change in any condition that requires temp

14. On violation of any of the above-mentioned ¢

issuance of this Consent does not convey any property ri
privileges, nor does it authorise any invasion of personal rights,

on, forms and fees as required by the board not letter t

parate environmental cell, hea
all submit environmental state

pumping well, sump well etc. shall be done taking

Ities as provided under th

gement and addresses of new Owner [ partnet

er real or personal property or any exclusive

ghts in eith
al, State or local laws or

nor any infringement of Centr

ric metering arrangement for running of all components of STP
andards. The record of electricity consumption for running of

rd every month

ol Act 1974 or Air Pollution Control act, 1981 only and does

required from other Department/ Agencies have to be obtained by the

tely as per there Act/ Rules.

the Board even at a later date.
han 180 day prior

ded by senior officer of the umit tor reparting the

ment for the previous year ending 3 ist March v

f Emergency Response Center of the Board if needed.

at most care of satety norms 10

ning consent or compliance of consent conditions shall result in the
e section 42(g) of the Water Act.

consent may be modified, suspended or revoked by the Board in whole

but not limited to, the following :

Consent.
of failure to disclose fully all relevant facts.
orary or permanent reduction or elimination of the authorized discharge.

onditions the consent granted will automatically be taken as canceled and

necessary action will be initiated against the STP management.

Consent No:CTE-50555
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Registered Illegal Mining Cases

DINDORI :
<. | CaseReg. | Name and address of un.uo_“. _ Seizure Details. Eﬂﬂ....mo: M.“M-MM_ ox_ao.u_ Deposited | Challan No. |Challan Date
z_o | pate. H_.-Su_:ﬂn_ in u__nnw_ .-.-.m:n_uo ; . :m:n_ﬁ.*. Penalty (Rs.)
¥ Sl _ 2021
m \ 4/1/2021 \ Darwari Singh , Vill. Lalkhati Vehicle/Tractor Trolly [MP52AA3037 |Sand M_MMW - Cubic 6250 08536230 11/01/2021
\\.r. \ 4/1/2021 \vwmw&n Singh , Vill. Kodiya Dindori Vehicle/Tractor Trolly [MP52AA3243 |Sand _W_.Mnoo - Cubic 6250 08536925 12/01/2021
er
ﬁ \ 26/2/2021 \vm,\m: Dhurwey , Vill. Sunpuri Vehicle/Tractor Trolly |MP52AA3679 [Sand 3.000 - Cubic 10000 08537418 12/03/2021
Meter
\\ \ 8/3/2021 \umsmn khan , Vill. Rusa Bajag Vehicle/Tractor Trolly |MP52AA1254 |Sand 3.000 - Cubic 9375 085316443 |27/03/2021
Meter
\ \ 8/3/2021 \umzmz begam , Vill. Sailwar Bajag Vehicle/Tractor Trolly |WZTD414005 |Sand 3.000 - Cubic  [9375 085315578  |26/03/2021
Meter
\ \ 8/3/2021 \%Zx Ali , Rahtapakri Bajag Vehicle/Tractor Trolly |MBNAJ28A Sand 3.000 - Cubic 9375 085315625 |26/03/2021
Meter
8/3/2021  |Gavle Singh , Vill. Sailwar Bajag Vehicle/Tractor Trolly [MP52AA3629  [Sand 3.000 - Cubic 9375 085315592  |26/03/2021
Dindori Meter
22/3/2021 |[Tikaram Maravi , Vill. Bilaikhar Bajag [Vehicle/Tractor Trolly [MP52AA3518 |Sand 2.000 - Cubic 6250 08531735 05/04/2021
Meter
15/4/2021 |Sharda Singh , Vill. Majhiyakhar Tah [Vehicle/Tractor Trolly IMBNAK48ACL  [Sand 3.000 - Cubic 9375 08538103 20/04/2021
Bajag Distt Dindori Meter
10| 19/5/2021 |uday Singh Netam , Vill. Majhiyakhar [Vehicle/Tractor Trolly |CG15DT6431  [Sand 2.000 - Cubic 6250 08536889 21/05/2021
Tah Bajag Distt Dindori Meter
11 8/6/2021  |Khem Singh , Vill. Timkitola Tah Vehicle/Tractor Trolly [MBNGAAVKEM |Sand 3.000 - Cubic 9375 08535029 11/06/2021
Bajag Distt Dindori Meter
=
% il

L

f3vdi (wm)



b 1 = e iy IO

N
AN .
— |12 3/8/2021  |Brajesh Kumar, Vill. Likhni Bajag Vehidle/Tractor Trolly [MP52AA3828  |Sand
an 2.000 - Cubic 6250
Meter 08531647 06/08/2021
13 30/9/2021 Kashiram Pandram , Vill. Sunhadar Vehicle/Tractor Trolly |MP52AA4315
Sand 3.000 - Cubic 9375 08538941 22
Meter /10/2021
14 5/10/2021 |Santosh Singh, Vill. Gananguda Vehicle/Tractor Trolly [MP52AA2437  |Sand 3.000 - Cubi 3
UL = CLIENC 375 085
Mehie 38419 21/10/2021
15| 5/10/2021 |Tameshwar , Vill Shobhapur Vehicle/Tractor Troll
MP52AA34 " i
y 15 [Sand 3.000 - Cubic  [9375 08538263  |21/10/2021
Meter
16| 29/10/2021 |Manoj kumar, Vill. Rahngi Vehicle/Tractor Trolly [PY3029H135  |Sand 2.000 - Cubic 6250 0853998 03/11/2021
Meter
. 2022
1 31/1/2022  |Ajay Yadav , Vill. Gannaguda Bajag Vehicle/Tractor Trolly [MP52AA3424 Sand 3.000 - Cubic 9375 001116 04/02/2022
Meter
2 15/2/2022  |Santkuamr Parste , Vill. Likhani Vehicle/Tractor Trolly [EZQ5G76057 Sand 3.000 - Cubic  |9375 006604 15/03/2022
Meter
3 14/3/2022 Narsh Yadav , Vill Butiya Tah Bajag Vehicle/Tractor Trolly MP52AA2915  |Sand 3.000 - Cubic 9375 009425 25/03/2022
Distt Dindori Meter
4 22/6/2022  |Ashik Marawi , Vill. Patan Tah Bajag |Vehicle/T! ractor Trolly [MP52AA2262 Sand 3.000 - Cubic 11250 0014511 29/06/2022
Distt Dindori Meter
5 31/7/2022 Pushbahadur , Vill. Gannaguda Bajag Vehicle/Tractor Trolly MP52AA2135  |Sand 8.000 - Cubic ~ |30000 004226 16/08/2022
Meter
6 23/8/2022 |Deep Singh Pusham , Vill Bhusanda  |Vehicle/T ractor Trolly MP52AA3254  [Sand 6.000 - Cubic {22500 007582 26/08/2022
Bajag Meter L
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MADHYA PRADESH POLLUTION CONTROL BOARD, SHAHDOL
Natural Water Quality during Year - 2021-22

Natural Water"Resource : Description of Sampling Station: !ﬁil!&&:ﬁtuﬁgi_tnnggg

She.| Characteristic Unit 05042021 | 04.052021| 04.062021 | 02072021 04.08.2021 | 05092021 - 05.10.2021 05112021 | 06122021 06.012022 Maxd

1 |Appearance Qlear Clear Clear S Turbid | SL Turbid | SLTurbid Clear Qear CQlear - =

2 |Temperatare 285 282 294 295 28 286 288 28 24 7950 | 2100

3 |Turbidity NTU 5 5 57 91 163 - 61 39 35 33 : 1630 | 330

¥ s o | Cotoutess | Cotourless | Sight mindy | SLmmddy | SLmmddy | Colourless | Colouriess Colourless | Colourless - . -

S |odour -No oot | Odouicss | Odourtess | Odourless [Odourless |Odourless |Odourless Odourless |Odourless - =g

6 |pH Unk 781 7.81 75 761° | 769 7.69 7.78 7.15 801 } 806 _ 788 ; =

7 |Sp.Conductivity [uMhosfam| 2493 253.1 269.7 U412 461 31956 304.6 2712 225 [ 2376 2836 | 4610

8 |T. Solids jmg1 211 215 219 248 271 221 202 191 191 195 2135 | 271.0

9 _|D. Solids |mg/1 198 202 207 232 | 254 209 191 182 180 - 187 2014 | 2540

10 |S-Solids mg/1 13 —13 12 —16 17 —12 11 —9 11 —10 8 1208 | 17.00-}

11 |Aoum Nitrogen |mg/1 0012 obn 0013 0.01 0.013 0.03 Yoz - 0.012 0.012 0013 | 001 | 0.03

12 |Nitrite Nitrogen {mg/1 0.01 0.011 0.012 0.008 001 001 001 0.006 0.01 001 001 | 001

13 |Nitrate Nitrogen jmg/1 038 038 032 028 018 016 034 024 018 016 0zs | 038

14 |Phosphate (POJ) |me/1 ooo4 | o000 ND 0006 | 0004 0.01 0.01 0.002 BDL 0.004 om | eo1

15 |Chloride 1 199 2499 | 245 295 245 195 175 15.7 138 999 1880 | 295

16 [Sulphate (50) |mg/1 16 17 15 16 13 12 108 1 12 12 1357 | 1700

17 [T. Alkalinity ~ |mg/1 . 52 52 56 52 48 44 36 44 40 48 4867 | 68.00

18 |T. Hardoess  |mg/1 120 124 124 128 112 108 112 116 120 136 12233| 1400

19 | 72 68 72 7 68 60 60 68 | 7 .76 70.00 | 7600

20 |Magnesiom B |mg/1 48 56 52 56 4 48 52 18 48 60 5233 | 640

21 |{D. Oxygen mg/1 78 71 8 78 76 78 79 81 83 85 799 | 850

22 [BOD. . |mgn 13 1s | 11 18 19 17 13 12 ° 15 15 148 | 190

2 |con mg/1 24 25 26 72 25 24 92 10° - 96 10 650 | 1000

24 |mes2 13.06 1326 12.64 121 10.94 10.01 9.4 864 | 926 1132 1103 | 1326 | 864

25 |Potassium  |me/1 | 213 228 302 268 2.09 211 168 1.87 201 178 218 | 302 | 168

26 T.Coliform  [Wemjedsd| ° 41 44 37 47 63 | 47 41 43 - L 33 4142 | 6300 | 27.0

77 |F Colform _ [WPn/ieom | <18 <18 18 s <as | <8 <8 <8 | <8 s seewE| 000 ,

78 |TXN. |mes1 - 5 5 . <18 saawn| 000
CATEGORY A A A A A A A A A A . e
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' MADHYA PRADESH POLLUTION CONTROL BOARD, SHAHDOL
Natural Water Quality during Year - 2021-22
River Narmda at Dindori D/S Water Sample Near Road Bridge Jogitikryaghat
+ - L] L ]

Natural Water Resowrce  :  Description of Sampling Station:
i 1 2

3 7 ._ b ] 11 o
~— SNe.| Characteristic Unit 05.04.2021 | 04.05.2021 | 04.062021 | 02072021 | 04.082021 | 05.09.2021 | 05102021 | 05112021 | 06122021 | 06.01.2022 | 01.022022 | 04032022 |  Av.
1 |Appearance . Clear Clear Qear | SLTurbid | SLTurbid | SLTurbid | Qear Qear Cear Clear Cear | .Cear -
2_|Temperature oC 285 | 28 295 296 28 286 288 282 24 21 246 256 | Zi03
3 _|Turbidity NTU 61 6.1 7 94 17 63 41 38 41 43 { 51 48 651
4 [Colowr .| Colourless | Colourless | Colourless | Stight mudy | SL muddy SL muddy | Colourless | Colourless | Colourless | eciuriess | Calouress | Colourless |~
5_|odour T-No Odourless | Odourless | Odourless | Odourless |Odourless |[Odourless |Odourless |Odourless [Odourless |Odourless |Odourless |Odourless | -
| 6 |pH Unit 7.86 7.86 7.78 7.68 7.64 71| 782 7.79 791 87 81 821 792
m 7 _|Sp- Conductivity  juMhos/cm. 2786 275.7 306.2 3561 473 3254 3102 2971 2315 2426 2643 2561 3014
_ 8 |T. Solids jme/1 221 228 227 253 81 | 227 211 202 205 231 209 188 | 2236 | 2810
9 _[D: Sotids |me/1 207 213 214 16 | 262 214 199 192 193 220 200 173 | 2103 | 2620
= 10 I5-Solids |me/1 14 15 13 17 19 13 12 10 12 1 9 | 16 | 1342|1900
11 jAmm Nitrogen  |mg/1  _ 0.016 0.016 0.015 0.013 0.01% 0.04 0.032 0.018 0.014 0.013, 0.014 012 0.03
12 |Nitrite Nitrogen |mg/1 - 0.013 001s 1 ao1 0012 ‘| o012 0.02 0.02 0.014 0.012 0.01 0.013 011 0.02
13 |Nitrate Nitrogen |mg/1 04 0.42 0.48 04 034 02 0.42 03 028 026 022 028 | 033
14 |Phosphate (PO |mg/1 0.01 001z | 0012 0.01 0.012 0.02 0.018 0.012 0.01 0.01 0.012 001z | 001 | o002
15 |Chloride |mg/1 295 29.99 344 344 | 295 245 234 216 15.7 1149 1249 1786 | 2374 | 3440
! 16 [Suiphate (S0,)  [mg/1 18 20 17 20 14 13 124 13 14 15 16 15 1562 | 2000
17 |T. Aliclinity [mg/1 56 56 60 56 52 48 40 48 4“4 48 52 2 5267 | 7200
18 |T. Hardness mg/1 128 130 132 136 120 112 120 124 128 140 144 156 1308 | 1560
19 [CalcumHardness |mg/1 76 80 68 76 68 60 64 72 72 80 80 84 7333 | B4.DO
20 |Magnesium H. mg/1 52 50 64 60 52 52 56 52 56 60 64 72 5750 |-7200
21 |D. Oxygen mg/1 7.9 78 78 7.7 75 7.7 8 79 81 8 86 B4 795 | 860
22 [BOD. mg/1 2 1.9 19 23 21 .19 18 L7 19 18 17 19 191 | 230
23 |COD. |mg/2 - 72 72 7.8 7.2 75 48 184 20 182 20 20 192 1313 | 2000
24 |Sodiom mg/1 T 1348 13.54 14.01 13.01 11.64 112 112 9217 1025 11.41 1201 1342 | 1203 | 14m
25 |Potassium mg/1 239 251 348 301 287 226 202 232 248 284 206 246 | 256 | 348
26 |T. Coliform |pepn/100mi 47 48 50 63 94 70 47 50 _ 47 50 47 50 5525 | 94.00
27 |F. Coltform Jmpr/100mi 37 <18 4 37 36 18 18 <18 <18 <18 <18 18 310 | 4.00
28 [TKN Jmeg/1 - : - - - : s : 3 18 <18 18 |#Div/o| 000
CATEGORY s A I A AB AB AB A A A A A A
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ve-See 20 2 000
10 See- 2022 0000

1 S 2022 00 00

e Sep- 2022 0000
153 Sec- 2022 2000
14-Sep- 2022 0000
15-Sep- 2022 0000

16-Sep- 2022 0000

. Sep 2022 00
18-Sep-2022 0000
19-Sep-2022 0000
20-Sep-2022 0000
21-Sep-2022 0000
22-Sep-2022 0000
23-Sep-2022 00:00
24-Sep-2022 0000 82
25-Sep-2022 00:00 8.13
26-Sep-2022 00.00 7.97
27-Sep-2022 00:00 7.8
28-Sep-2022 00:00 2.14
29-Sep-2022 00:00 2.05

30-Sep-2022 00:00 2

7.37
7.56
8.21
7.83
4.63
6.07
6.16

24.72
25.54
26.53
26.27
27.45
26.97
27.2

1.94
1.61
1.57
2.73
1.64
1.63
1.66

10

1495
14.02
15.45

1612
14
13.75
.
135
13.38
13.44

513

165.5
1492
1483
1484

132



Timestamp
01-0¢t-2022 00.00
02-0ct-2022 00:00
03-0ct-2022 00:00
04-Oct-2022 00:00
05-Oct-2022 00:00
06-0ct-2022 00:00
07-Oct-2022 00:00
08-Oct-2022 00:00
09-Oct-2022 00:00
10-Oct-2022 00:00
11-0ct-2022 00:00
12-0Oct-2022 00:00
13-0Oct-2022 00:00
14-Qct-2022 00:00
15-0Oct-2022 00:00
16-Oct-2022 00:00
17-Oct-2022 00:00
18-Oct-2022 00:00
19-Oct-2022 00:00

20-Oct-2022 00:00
21-Oct-2022 00:00
22-Oct-2022 00:00
23-Oct-2022 00:00
24-Oct-2022 00:00
25-0ct-2022 00:00
26-0Oct-2022 00:00

27-Oct-2022 00:00

28-Oct-2022 00:00

29-Oct-2022 00:00

30-Oct-2022 00:00

31-Oct-2022 00:00
?-

1.96
1.92
215
£33

205
1.96
1.99
2.22
2.2

2.06

589
531
3.81
4.55

3.75
4.43
433
2.44
2.44
2.5

DO(mg/l) pH(pH) TEMP.(C)

27.78
28.08
28.15
26.53
26.08
26.4
26.22
26.7
28.6
29.16
23.91

BOD(mg/l) COLOR(

1.52
1.5
o
1.51
1.61
1.52
1.61
1.54
1.66
1.46
1.78

8.46
8.07
7.4

12.28
8.43
12.98
9.45
15.15

22

Hazen-ed.) con(mg

133

/Yy TSS(ma/\)

e 14.76
13.05 T
13.03 g
13.06 it
13.28 72
o 1476
13.32 14.81
13.14 Vaze
13.43 14.84
13 1477
138 e



MADHYA PRAD
Water Quality

Natural Water Resource

ESH POLLUTION CONTROL BOARD, SHAHDOL

during Year -2
. River Narmada fr

134,

om Origin Amarkantak to Jogitikariyz:

d ) :
River River River i
et Narmdaat| River Narmda at | \, mada at| Narmdaat| 'V:r )
| cnaracteristi] - yjpj¢ | Amarkant Narmada at| Amarkanta Dindord D'al;im jaat Av. Maxi.
e ¢ ak Origin |puskardam k Kapil u/s odori B/S
point dhara
" 17.11.22 17.11.22 - B
Date of
sampling Clear Clear 2 F J
Appearance R -
£y - 23 22.8 22.90 23 J
7 |Temperature oC
|t #DIV/0! #D1V/0! l
| [Turbidity NTU
5 |Colour PCS Colourless | Colourless
——————— | - -
6 |Odour T.No Odourless | Odourless
— 44 8.47
7 [pH oH Unit 8.4 8.47 8.4
289.9 295.6
8 |Sp. uMhos/ 284.2 295.6
Conductivit [cm -
11 [S. Solids mg/1 10 14 12 14
12 [Amm. mg/1 0.012 0.016 0.014 0.016
Nitrooen
13 |Nitrite mg/1 0.02 0.016 0.018 0.02
Nitrooen g )
14 |Nitrate mg/1 0.3 0.34 0.32 0.34
Mitracan.
15 |Phosphate |mg/1 0.05 0.1
(PO,) 0.005 0.1
16 [Chloride mg/1 9.8 6.9 8.35 9.80
17 |Sulphate mg/1 13 14
e 12 14
i 18 |T. Alkalinity [mg/1 66 70 68 20
19 |T. Hardness |mg/1 5
r 8 140 150 145 150
20 |CalciumHard |mg/1 79.5 80
ness 80 79 '
21 xagnesium mg/1 54 60 57 60
2
22 |D. Oxygen |mg/1 8 79 7.95 3
2
23 [B.O.D. mg/1 13 ) 1.65 2
2
24 [coD. mg/1 18 22 20 22
25 |Sodi
Sodium mg/1 102 12.8 11.5 12.8
26 i
6 |Potassium  |mg/1 132 198 1.65 1.98
27 . Coli
L T. Coliform rP:J/lo o A5 425 25
28 |F. Coli P
Coliform r]’rl/lﬂ <18 <1.8 #DIV/O! #DIV/0!
29 [F.S iIMp
treptococci ,\MEN“O “ #DIV/0! #DIV/0!
30 |TKN.
{ gl 1.4 1.8 1.4 1.8
CATEGORY
A A

T

wheme e





